ORISSA HIGH COURT

FILING REPORT ASON :16/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0010816/2019 ASISKU. SINHA BIDYADHAR MANASINGH KANIHA /81 /2013
VS VS 0
UNION OF INDIA I
2 BLAPL/0010817/2019 BABULI JENA CHEERA RANJAN SATAPATHY BALANGA /142 /2018
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0010818/2019 RAJKISHORE SAGAR @ BULU DIGAMBAR SETHI POTTANGI /102 /2019
VS VS S.D.JM.,KORAPUT(Koraput)
STATE OF ODISHA GR/0001061/2019
4 BLAPL/0010819/2019 RABINDRA MOHAPATRA @ RABI RAGHUNATH DAS MOHAPATRA JANKIA P.S. /147 /2019
VS VS 0
STATE OF ODISHA I
5 BLAPL/0010820/2019 MUNA MALLICK @ MUNA DAS PRAGNAYANANDA PATTNAIK ERASAMA /68 /2012
VS VS 0
STATE OF ODISHA I
6 BLAPL/0010821/2019 BIPIN KUMAR BEHERA ARIJEET MISHRA BANIGOCHA /35 /2019
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0010822/2019 JAHANA DIGAL AMULYA RATNA PANDA K.NUAGOAN /38 /2019
VS VS 0
STATE OF ODISHA I
8 BLAPL/0010823/2019 KRISHNA HARIJAN RAJB LOCHAN PATTNAIK KUNDRA /57 /2019
VS VS 0
STATE OF ODISHA I
9 BLAPL/0010824/2019 SIBA PRASAD LENKA @ SIBA BISWARANJAN DALAI JAGATSINGPUR /423 /2019
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0010825/2019 LINGARAJMAJHI MANORANJAN PADHY JEY PORE TOWN /293 /2019
VS VS 0
STATE OF ODISHA I
11 BLAPL/0010826/2019 LANDA @ NANDA @ ASHOK BEHERA RN.MOHANTY KHANDAGIRI P.S. /356 /2017
VS VS 0

STATE OF ODISHA
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12 BLAPL/0010827/2019 JAYANATH VISWAKARMA MANORANJAN PADHY MACHHKUND /70 /2018
VS VS 0
STATE OF ODISHA I
13 BLAPL/0010828/2019 HEMANTA JENA MANOJVERMA SEMILLIGUDA /100 /2019
VS VS 0
STATE OF ODISHA I
14 BLAPL/0010829/2019 MUNA SWAIN @ LANDA @ MUNA KAUSTUVA MOHANTY KHANDAGIRI P.S. /416 /2018
VS VS 0
STATE OF ODISHA I
15 BLAPL/0010830/2019 BABA DAS AMULYA RATNA PANDA AUL /155 /2019
VS VS 0
STATE OF ODISHA I
16 BLAPL/0010831/2019 MANOJKUMAR PATTNAIK TANMAYA KUMAR MOHANTY KHALLIKOTE /91 /2013
VS VS 0
STATE OF ODISHA I
17 BLAPL/0010832/2019 RAJU PRADHAN UDIT RANJAN JENA PUINTALA /232 /2019
VS VS 0
STATE OF ODISHA I
18 BLAPL/0010833/2019 SAMARENDRA BISWAL @ AKHI SD.DAS 147 12017
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0010834/2019 LAZER @ MANOJKUMAR KHOSLA ARIJEET MISHRA KORAPUT TOWN /109 /2018
VS VS 0
STATE OF ODISHA I
20 BLAPL/0010835/2019 JAGANNATH GOUDA KRUSHNA CH. DASH MALKANGIRI /309 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0010836/2019 NILIMA BISWAS RAJIB LOCHAN PATTNAIK 110
VS VS 0
STATE OF ODISHA I
22 BLAPL/0010837/2019 DIBAKAR SAHOO@ DIBAKAR SAHU @CHAGAADITI HOTA HANDAPA /189 /2019
VS VS 0
STATE OF ODISHA I
23 BLAPL/0010838/2019 SABITA SARKAR RAJB LOCHAN PATTNAIK /10
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0010839/2019 SIRA MAHANTA PRATAP CHANDRA MISHRA PANDAPADA /67 /2019
VS VS 0
STATE OF ODISHA I

25 BLAPL/0010840/2019 PRASANNA KUMAR DEHURY AMULYA RATNA PANDA CHAKAPADA PS /60 /2019
VS VS 0
STATE OF ODISHA I

26 BLAPL/0010841/2019 MENHADI HASAN @ MEHENDI HASAN SK.JOSHI CHATRAPUR /59 /2019
Vs VS 0
STATE OF ODISHA I

27 BLAPL/0010842/2019 MAHAMMAD ASIF B.R.TRIPATHY /10
VS VS 0
STATE OF ODISHA I

28 BLAPL/0010843/2019 SIPUA @ DIBYARANJAN JENA AMULYA RATNA PANDA BADACHANA /245 /2019
VS VS 0
STATE OF ODISHA I

29 BLAPL/0010844/2019 DIPAK NAYAK @ DIPU G.S.DAS KANAS /90 /2019
VS Vs 0
STATE OF ODISHA I

30 BLAPL/0010845/2019 MADHUSUDAN DIP JAGABANDHU SAHU SOHELLA /177 /2019
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0010846/2019 NARENDRA KUMAR MISHAL BISIKESAN PRADHAN POTTANGI /102 /2019
VS VS 0
STATE OF ODISHA I

32 BLAPL/0010847/2019 ABHISEK GAIKWAD TUKUNA KU MISHRA KOTPAD /139 /2019
VS VS 0
STATE OF ODISHA I

33 BLAPL/0010848/2019 DEBENDRA BAG TUKUNA MISHRA KOTPAD /139 /2019
Vs VS 0
STATE OF ODISHA I

34 BLAPL/0010849/2019 SANTOSH KUMAR @ BALABHADRA JENA  BISWAJIT NAYAK NIRAKARPUR /51 /2019

VS

VS
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STATE OF ODISHA I

35 BLAPL/0010850/2019 SURESH HARIJAN TUKUNA MISHRA KOTPAD /139 /2019
VS VS 0
STATE OF ODISHA I

36 BLAPL/0010851/2019 BANTI @ SWARUP SAHOO PARTHA SARATHI NAYAK 1245 /2019
Vs VS 0
STATE OF ODISHA I

37 BLAPL/0010852/2019 RABINDRA MUNDA PARTHA SARATHI DAS CHAMPUA /128 /2019
VS VS 0
STATE OF ODISHA I

33 BLAPL/0010853/2019 AJAYA MUNI PARTHA SARATHI DAS KODALA /363 /2019
VS VS 0
STATE OF ODISHA I

39 BLAPL/0010854/2019 DEBENDRA KUMAR PAIK @ BIRU DIGAMBAR SETHI POTTANGI /102 /2019
VS VS 0
STATE OF ODISHA I

40 BLAPL/0010855/2019 GOPAL DAS @ BHOI HIMANSHU BHUSAN DASH BARANGA /81 /2016
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0010856/2019 HARIHAR BEHERA H.M.DHAL SATYABADI /114 /2019
VS VS 0
STATE OF ODISHA I

42 BLAPL/0010857/2019 KAHNU DALAI B.B.SWAIN JAJPUR SADAR /217 /2018
VS VS 0
STATE OF ODISHA I

43 BLAPL/0010858/2019 MALATI MAHANTA PARTHA SARATHI NAYAK BAMBARI /113 /2019
Vs VS 0
STATE OF ODISHA I

44 BLAPL/0010859/2019 MALAIEHAMY. C @ C.MALAIEHAMY JUGALA KISHORE PANDA MATHILI /114 /2019
VS VS 0
STATE OF ODISHA I

45 BLAPL/0010860/2019 JULU @ DURGA MADHAB MOHANTY JYOTIRMAYA SAHOO KHURDA MODEL /387 /2019

VS
STATE OF ODISHA

VS
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46 BLAPL/0010861/2019 BABA DAS AMULYA RATNA PANDA AUL /154 /2019
VS VS 0
STATE OF ODISHA I

47 BLAPL/0010862/2019 LINGA @ LINGURAJ @ LINGARAJRAO BIKASH KUMAR ROUTRAY CHANDAKA P.S. /132 /2019
VS VS 0
STATE OF ODISHA I

48 BLAPL/0010863/2019 SANKAR SAHU BISWA KU. MISHRA BHANJANAGAR /34 /2015
VS VS 0
STATE OF ODISHA I

49 BLAPL/0010864/2019 PRASANNA KUMAR MISHRA @ PRATAP CHABIIRSM ISHRUAR ROUTRAY CHANDAKA P.S. /132 /2019
VS VS 0
STATE OF ODISHA I

50 BLAPL/0010865/2019 CHANDRAKANTA MALLIK KASHINATH PATTNAIK KANPUR /84 /2019
VS VS 0
STATE OF ODISHA I

51 BLAPL/0010866/2019 JYOTISH NAIK SROUT RAIRAKHOL /86 /2010
VS VS 0
STATE OF ODISHA I

52 BLAPL/0010867/2019 BADAL NAG ARIJEET MISHRA JEYPORE TOWN /58 /2019
VS VS 0
STATE OF ODISHA Il

53 BLAPL/0010868/2019 GANDU @ GAJENDRA SAHU AMIT KU NATH ANGUL TOWN /958 /2019
VS VS 0
STATE OF ODISHA I

54 BLAPL/0010869/2019 DHRUBARAJSUNA @ YUG B.SDASPARIDA JHARSUGUDA /256 /2018
Vs VS 0
STATE OF ODISHA I

55 BLAPL/0010870/2019 ARJUN KHORA DEBASIS SARANGI JEY PORE TOWN /10 /2017
VS VS 0
STATE OF ODISHA I

56 BLAPL/0010871/2019 NAROTTAM DEEPA SURYAKANTA DWIBEDI /10
VS VS 0
STATE OF ODISHA I

57 BLAPL/0010872/2019 BHIKARI BEHERA B.SDASPARIDA SATYABADI /114 /2019
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VS VS 0
STATE OF ODISHA I
58 BLAPL/0010873/2019 SILU NAAK DEBASIS SARANGI POLASARA PS /134 /2019
VS VS 0
STATE OF ODISHA I
59 BLAPL/0010874/2019 KAPILA SAHU AJT KUMAR ROUT GAISILET /148 /2019
VS VS 0
STATE OF ODISHA I
60 BLAPL/0010875/2019 BABA DAS AMULYA RATNA PANDA AUL /56 /2019
Vs VS 0
STATE OF ODISHA I
61 BLAPL/0010876/2019 PRAMILA NAYAK DAYANANDA MOHAPATRA DELANGA /171 /2019
VS VS 0
STATE OF ODISHA I
62 BLAPL/0010877/2019 KESHABA PATRA SACHIDA NANDA PADHEE MELCHHAMUNDA /92 /2019
VS VS 0
STATE OF ODISHA I
63 BLAPL/0010878/2019 SANKAR @ SOMANATH SAHOO JYOTIRMAYA SAHOO ODAGAON /151 /2018
VS Vs 0
STATE OF ODISHA I
64 BLAPL/0010879/2019 MANOJKUMAR SHARMA @ BABAN MANAS CHAND SAMBALPUR TOWN /435 /2019
Vs VS 0
STATE OF ODISHA I
65 BLAPL/0010880/2019 KUNU @ SANTOSH KUMAR ROUT SP.DAS MANCHESWAR P.S. /225 /2019
VS VS 0
STATE OF ODISHA I
66 BLAPL/0010881/2019 MANTU BISWAS DEBASHISROUTRAY 110
VS VS 0
STATE OF ODISHA I
67 BLAPL/0010882/2019 RAHUL BHAINA MANAS CHAND BURLA /268 /2019
Vs VS 0
STATE OF ODISHA I
68 BLAPL/0010883/2019 SUBASH HARIJAN @ SUBASH CHANDRA HARPRABANTA KUMAR SAHOO JEY PORE TOWN /279 /2019

VS

VS
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STATE OF ODISHA Il
69 BLAPL/0010884/2019 BIKASH JENA PRAFULLA KU. BISWAL BALICHANDRAPUR /208 /2019
VS VS 0
STATE OF ODISHA I
70 BLAPL/0010885/2019 AKHAYA @ AKHAY @ AKSHYA KUMAR PARIBARERIGHRAIRAR SENK MANGALPUR /150 /2019
VS VS 0
STATE OF ODISHA I
71 BLAPL/0010886/2019 KIRAN KUMAR SAHU BISWAJT NAYAK BARKOTE /162 /2019
VS VS 0
STATE OF ODISHA I
72 BLAPL/0010887/2019 SUSANTA NAIK ARUN KUMAR DAS KAMAKHYANAGAR /194 /2018
VS VS 0
STATE OF ODISHA Il
73 BLAPL/0010888/2019 TAPASWINI PANDA GOUTAM CHARAN ROUT EOW,BHUBANESWAR /8 /2013
VS VS 0
STATE OF ODISHA I
74 BLAPL/0010889/2019 GOKULA SAHANI RABINDRA NATH PANDA KHAJURIPADA /34 /2019
Vs VS 0
STATE OF ODISHA I
75 BLAPL/0010890/2019 PRAJESH CHHATRIA @ MAHANANDIA SURYAKANTA DWIBEDI BAUNISUNI /158 /2018
VS VS 0
STATE OF ODISHA I
76 BLAPL/0010891/2019 PETA @ BIJAY KUMAR NAYAK SROUT RAIKIA /6 /2019
VS VS 0
STATE OF ODISHA I
77 BLAPL/0010892/2019 AMULYA SAHOO MOHENDRA KUMAR MOHAPATRO /10
VS VS 0
STATE OF ODISHA I
78 BLAPL/0010893/2019 SIBARAM NAYAK ASHOK DAS DARINGBADI /70 /2019
VS VS 0
STATE OF ODISHA I
79 BLAPL/0010894/2019 DEEPAK SAHU SAROJKU. MISHRA BOUDH /239 /2018
VS VS 0

STATE OF ODISHA

Page 7/60

1



ORISSA HIGH COURT

FILING REPORT ASON :16/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
80 BLAPL/0010895/2019 PYARA KANDULNA ALOK KUMAR PANDA GURUNDIA /28 /2019
VS VS 0
STATE OF ODISHA I
81 BLAPL/0010896/2019 DUKHINA DAS SURYAKANTA DASH PATTAMUNDAI /254 /2019
VS VS 0
STATE OF ODISHA I
82 BLAPL/0010897/2019 CHIAN @ BUDHADEB BISWAL B.B.ROUTRAY BARGARH /274 /2019
VS VS 0
STATE OF ODISHA I
83 BLAPL/0010898/2019 ANKIT BHARATI SAROJKUMAR MISHRA /10
VS VS 0
STATE OF ODISHA I
84 BLAPL/0010899/2019 RABI GOUDA ASHOK DAS DARINGBADI /70 /2019
VS VS 0
STATE OF ODISHA I
85 BLAPL/0010900/2019 SOUBHAGYA BAGH PRABHU PRASANNA BEHURA DEOGARH /96 /2019
VS VS 0
STATE OF ODISHA I
86 BLAPL/0010901/2019 KANHU CHARAN MALLIK @ MALLIK B.R.TRIPATHY ADVA /57 /2019
VS VS 0
STATE OF ODISHA Il
87 BLAPL/0010902/2019 MARUFA BEWA DEBASHIS ROUTRAY /10
VS VS 0
STATE OF ODISHA I
88 BLAPL/0010903/2019 MANJULA ROULA @ MANJULA RAULA @ MASKNBHANJADEO CHATRAPUR /210 /2019
Vs VS 0
STATE OF ODISHA I
89 BLAPL/0010904/2019 SAROJKUMAR DAS SAMIR KUMAR MISHRA BALASORE TOWN /277 /2019
VS VS 0
STATE OF ODISHA I
% BLAPL/0010905/2019 CHITTARANJAN SWAIN SAROJKUMAR DASH N.T.P.C. /126 /2019
VS VS 0
STATE OF ODISHA I
o1 BLAPL/0010906/2019 TIKAM MALIK SK.NAYAK-2 RAJKANIKA /245 /2018
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VS VS 0
STATE OF ODISHA I
92 BLAPL/0010907/2019 PURUSOTTAM BISWAL @ PURIA @ PITAMBABANIBWAMAR MISHRA BASTA /328 /2019
VS VS 0
STATE OF ODISHA I
93 BLAPL/0010908/2019 SK.IRFAN KHAN ASIT KU JENA DHARMASALA /538 /2019
VS VS 0
STATE OF ODISHA I
94 BLAPL/0010909/2019 RANJAN KANDHPAN @ BITU SATYA NARAYAN MISHRA-4 DHARAMGARH /105 /2018
VS VS 0
STATE OF ODISHA I
9% BLAPL/0010910/2019 SANGRAM SINGH SROUT NIALI /251 /2019
VS VS 0
STATE OF ODISHA I
% BLAPL/0010911/2019 BEDA @ SANTOSH SAHU @ SANTOSH KUMARSNBHANAN PANIGRAHI /10
VS VS 0
STATE OF ODISHA Il
97 BLAPL/0010912/2019 BRUNDABANA @ MANOJSABAT JTENDRA SAMANTARAY PURUSHOTTAMPUR /133 /2018
VS VS 0
STATE OF ODISHA I
98 BLAPL/0010913/2019 GANESH JANI RP.PATTNAIK KOTPAD /70/2019
Vs VS 0
STATE OF ODISHA I
99 BLAPL/0010914/2019 DEBADRATA SAHOO@ MITHUN @ DEBA PRASBEISRMIGIHANTY NAYAKOT /34 /2019
VS VS 0
STATE OF ODISHA I
100 BLAPL/0010915/2019 DUKHINA DAS SURYAKANTA DASH PATTAMUNDAI /255 /2019
VS VS 0
STATE OF ODISHA I
101 CMAPL/0000850/2019 AMAYA KUMAR MAJHI ADV /1
VS VS 0
UNION OF INDIA I
102 CMAPL/0000851/2019 RANJAN KU.SAHU ADV /1
Vs VS 0
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KRUSHNA CH.DAS I
103 CMAPL/0000852/2019 STATE OF ODILSHA ADV. /1
VS VS 0
SARAT CH.DASH I
104 CMP/0001406/2019 RANJAN KUMAR SAHOO ARIJEET MISHRA /1
Vs VS DISTRICT & SESSIONS JUDGE,K EONJHAR(K endujhar)
RABINDRANATH JENA RFA/0000011/2018
105 CMP/0001407/2019 ZULFUKAR ALI KHAN TRILOCHAN NANDA /1
VS VS 0
SATAR KALAPAHAD I
106 CMP/0001408/2019 CHAITANYA RANA MAHESWAR MOHANTY /1
VS VS 0
BASANTI RANA I
107 CMP/0001409/2019 LAXMIDHAR ROUT GOKHA BEHERA /1
VS VS 0
NABAGHANA SWAIN I
108 CMP/0001410/2019 SANATAN GURU SOUMYA MISHRA /1
Vs VS CIVIL JUDGE(JD),BHUBAN(Dhenkanal)
SUSANTA GURU CS/0000023/2009
109 CMP/0001411/2019 MAHESWAR OJHA VIVEKANANDA JENA /1
VS VS 0
SARAT OJHA I
110 CMP/0001412/2019 SANTOSH KUMAR PODDAR MANOJKUMAR MOHANTY /1
VS VS 0
ALOK KUMAR PODDAR I
111 CMP/0001413/2019 SITA ROUT D.P.MOHANTY /1
Vs VS 0
PARESH KUMAR ROUT I
112 CMP/0001414/2019 SANTI BARDHAN MISHRA D.P.MOHANTY /1
VS VS 0
BATA SAMAL I
113 CMP/0001415/2019 SUMIT ROY CHOUDHURY P.C.MISHRA /1
VS VS 0

NARAN BEHERA
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114 CMP/0001416/2019 SUJATA PRIYADARSHINI PATTANAIK AMITAV MOHANTY /1
VS VS 0
TULISIKHA MOHAPATRA I
115 CONTC/0002514/2019 AJAY KUMAR SAHOO adv. /1
VS VS 0
SASWAT MISHRA I
116 CONTC/0002515/2019 PRATIMA MOHAPATRA GOKHA BEHERA /1
VS VS 0
AJAYA PRATAP I
117 CONTC/0002516/2019 GHANASHYAM CHOUDHURY adv /1
VS VS 0
CHITHRA ARUMUGAM I
118 CONTC/0002517/2019 GHANASHYAM CHOUDHURY ADV /1
VS VS 0
CHITHRA ARUMUGAM I
119 CONTC/0002518/2019 UMAKANTA PANIGRAHI PRAMODA KUMAR DASH /1
VS VS 0
RANJANA CHOPRA I
120 CONTC/0002519/2019 CHANDRAKANT MOHANTY PRAMODA KUMAR DASH /1
VS VS 0
V.V.YADAV Il
121 CONTC/0002520/2019 ASHOK KU.NAYAK DINESH KUMAR PANDA /1
VS VS 0
UPENDRA NATH BEHERA I
122 CONTC/0002521/2019 OM SHANTI TRADERS ADV /1
Vs VS 0
CHITHRA ARMUGAM I
123 CONTC/0002522/2019 KUMUDINI RANA ADV /1
VS VS 0
VIJAYA AMRUTA KULANGE I
124 CONTC/0002523/2019 JOSADA BHOI TAPAN KUMAR BISWAL /1
VS VS 0
DR.PROMOD KUMAR MEHERDA I
125 CONTC/0002524/2019 PRAVASISNI XESS TAPAN KUMAR BISWAL /1
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VS VS 0
DR.PROMOD KUMAR MEHERDA I
126 CONTC/0002525/2019 SUKANTI BEHERA ADV /1
VS VS 0
SITANSU KUMAR ROUT I
127 CONTC/0002526/2019 ACHYUTANANDA SWAIN ADV /1
VS VS 0
SITANSHU KUMAR ROUT I
128 CONTC/0002527/2019 AJAY KUMAR BADA JENA ADV /1
Vs VS 0
PREMCHAND CHOUDHURY I
129 CONTC/0002528/2019 SR. BRANCH MANAGER,BANK OF INDIA  ADV /1
VS VS 0
ADWAITA PR.PARIDA I
130 CONTC/0002529/2019 ADIKANDA GOUDA ADV /1
VS VS 0
DIRECTOR, HIGHER EDUCATION I
131 CONTC/0002530/2019 KARTIKA DALEI ADV /1
VS Vs 0
ABHIMANYU MAJHI I
132 CONTC/0002531/2019 NARASINGHA SAHOO ADV /1
Vs VS 0
GOPINATH KUANAR I
133 CONTC/0002532/2019 KHETRA MOHAN PATTNAIK BHAGABAN MOHANTY /1
VS VS 0
PRASANT KUMAR JENA I
134 CONTC/0002533/2019 NARENDRA SINGH SAMANTA SAILESH CHANDRA SAMANTARAY /1
VS VS 0
VIDYA BHUSAN I
135 CONTC/0002534/2019 TRIBENI KUMAR MOHAPATRA M/S.D.P.MOHANTY /1
Vs VS 0
THE TAHASILDAR BRAHMAGIRI I
136 CONTC/0002535/2019 PRIYABRATA PRADHAN SUBRATA PANDA /1

VS

VS
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R.K.PARIDA I
137 CONTC/0002536/2019 KUNTALASUNI SH.G.MISSION SHAKTI GROURDV /1
VS VS 0
STATE OF ODISHA I
138 CONTR/0000014/2019 SUJT KUMAR SAHU SHIVSANKAR MOHANTY /10
Vs VS 0
JAGMOHAN MEENA , IPS, S.P OF ANGUL I
139 CRLA/0000931/2019 K.DHAMRA REDDY JYOTIRMAYA SAHOO CHATRAPUR /96 /2013
VS VS 0
STATE OF ODISHA I
140 CRLA/0000932/2019 HEMANTA BINDHANI JAGANNATH KAMILA REMUNA /152 /2019
VS VS 0
STATE OF ODISHA I
141 CRLA/0000933/2019 BISWANATH MINIKA @ BIS| BIRAJA PRASANNA DAS 168 /2017
VS VS 0
STATE OF ODISHA I
142 CRLA/0000934/2019 SUSIL DIGAL @SUSHIL JYOTIRMAYA SAHOO MAHILA P.S.(BBSR) /132 /2016

143

CRLA/0000935/2019

VS

STATE OF ODISHA

TAPAN KUMAR MOHANTY
VS

STATE OF ODISHA

VS

SATYABRATA PRADHAN
VS

0
"

HANDAPA /12 /1998

0
]

144 CRLA/0000936/2019 VENKET @ VENKATESWAR HUIKA HIMANSHU BHUSAN DASH RAYAGADA TOWN /79 /2014
VS VS 0
STATE OF ODISHA I

145 CRLA/0000937/2019 NRUPA RANA SUSANTA KUMAR TRIPATHY SINDHIKELA PS/60 /2016
VS VS 0
STATE OF ODISHA I

146 CRLA/0000938/2019 PRAKASH ROUT @ PRAKASH CHANDRA ROUKARUNAKAR GAYA KENDRAPARA /320 /2017
VS VS 0
STATE OF ODISHA I

147 CRLMA/0000418/2019 SUKANTA LENKA BISWAJT NAYAK JHIRPANI P.S. /95 /2018

VS
STATE OF ODISHA

VS
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148 CRLMA/0000419/2019 RANGA PRADHAN B.B.ROUTRAY NALCO /160 /2019
VS VS 0
STATE OF ODISHA I
149 CRLMC/0003440/2019 GOURANGA PURTY PRATAP CHANDRA MISHRA SUKINDA /56 /2019
VS VS 0
STATE OF ODISHA I
150 CRLMC/0003441/2019 DIBAKAR BEHERA @DIBAKARA BEHERA  ANIRUDHA DAS 110
VS VS 0
STATE OF ODISHA I
151 CRLMC/0003442/2019 SARADA PRASANNA MOHAPATRA SUSANTA KUMAR DASH /10
VS VS 0
STATE OF ODISHA I
152 CRLMC/0003443/2019 SANTOSH KUMAR SAHOO BISWA PRAKASH DHAL BALIANTA P.S. /39 /2002
VS VS 0
STATE OF ODISHA I
153 CRLMC/0003444/2019 MANORAMA BEHERA PARTHA SARATHI NAYAK GONDIA /96 /2019
VS VS 0
STATE OF ODISHA I
154 CRLMC/0003445/2019 SANTOSH KUMAR PRADHAN ANJAN KUMAR BISWAL /10
VS VS 0
STATE OF ODISHA Il
155 CRLMC/0003446/2019 GOPI JENA L.BHUYAN GHASIPURA /75 /2013
VS VS 0
STATE OF ODISHA I
156 CRLMC/0003447/2019 SPRAVIN KUMAR@SIRLA PRAVEEN KUMARPRASANNA KUMAR MISHRA KASINAGAR /16 /2018
Vs VS 0
STATE OF ODISHA I
157 CRLMC/0003448/2019 SRI DILU@DILIP PRADHAN BAHAN PARIDA PURIGHAT /14 /2009
VS VS 0
STATE OF ODISHA I
158 CRLMC/0003449/2019 RAGHUNATH SAHOO AMULYA RATNA PANDA BARI /26 /2009
VS VS 0
STATE OF ODISHA I
159 CRLMC/0003450/2019 SANJAY PRADHAN AMULYA RATNA PANDA RUPSA /5 /2012
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VS VS 0
STATE OF ODISHA I

160 CRLMC/0003451/2019 CHAITANYA SAHU MANAS CHAND KESINGA /106 /2017
VS VS 0
STATE OF ODISHA I

161 CRLMC/0003452/2019 SUDHIR KUMAR DUTTA DEEPALI MAHAPATRA RUPSA /28 /2019
VS VS 0
AMRITA DAS I

162 CRLMC/0003453/2019 SABBIR ALI MANDAL ANIRUDHA DAS DERABIS /88 /2017
Vs VS 0
STATE OF ODISHA I

163 CRLMC/0003454/2019 DEBENDRA BARIK SATYANARAYAN MISHRA MALKANGIRI /89 /2018
VS VS 0
STATE OF ODISHA I

164 CRLMC/0003455/2019 B.SRINIVASRAO B.B.ROUTRAY SECTOR-19 /64 /2019
VS VS 0
STATE OF ODISHA I

165 CRLMC/0003456/2019 DILLIPKUMAR PRADHAN B.B.ROUTRAY SECTOR-7 /122 /2018
VS Vs 0
STATE OF ODISHA I

166 CRLMC/0003457/2019 BHASKAR PARIDA SURYAKANTA DASH KODALA /444 /2010
Vs VS 0
STATE OF ODISHA I

167 CRLMC/0003458/2019 SUKANTA KUMAR DEY NIBEDITA SAHOO CANTONMENT ROAD /33 /2018
VS VS 0
STATE OF ODISHA I

168 CRLMC/0003459/2019 GYANA PRAKASH ROUTRAY ASHOK KU.SAHOO RANPUR /170 /2017
VS VS 0
STATE OF ODISHA I

169 CRLM(C/0003460/2019 SADANANDA PANI AK.SARANGI JAJPUR SADAR /56 /2014
Vs VS 0
STATE OF ODISHA I

170 CRLMC/0003461/2019 SUSANTA KUMAR SATPATHY PRAFULLA CH.BISWAL /10

VS

VS
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GHANA SHYAM PANDA

I

171 CRLMC/0003462/2019 SANATAN BEHERA@SANA DEVASHISH PANDA GONDIA /65 /2017
VS VS 0
STATE OF ODISHA I
172 CRLMP/0001750/2019 ARABINDA PALITA BIJAYA KUMAR BEHERA 1 /10
Vs VS 0
STATE OF ODISHA I
173 CRLMP/0001751/2019 NIRANJAN DAS BIBEKANANDA BAISAKH 110
VS VS 0
STATE OF ODISHA I
174 CRLMP/0001752/2019 BANKA SAHU N.N.MOHAPATRA 110
VS VS 0
STATE OF ODISHA I
175 CRLMP/0001753/2019 RAJKISHORE PARIDA SANJAY KUMAR DAS 2 /10
VS VS 0
STATE OF ODISHA I
176 CRLMP/0001754/2019 DILLIP TARAI BUDHIRAM DAS /10
Vs VS 0
STATE OF ODISHA I
177 CRLMP/0001755/2019 SUDHIR KANTA MANDAL K.K.BHUYAN 110
VS VS 0
STATE OF ODISHA I
178 CRLMP/0001756/2019 ASHOK KUMAR DAS ANIRUDHA DAS 110
VS VS 0
STATE OF ORISSA I
179 CRLMP/0001757/2019 SANKIRTAN BHUE SOUMYAKANTA TRIPATHY /10
Vs VS 0
STATE OF ODISHA I
180 CRLMP/0001758/2019 AUROBINDO YOGA MANDIR SAROJPADHY /10
VS VS 0
STATE OF ODISHA I
181 CRLMP/0001759/2019 CHANDRAKANTA SAHOO GIRISH CHANDRA SAHU /10

VS
STATE OF ORISSA

VS
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182 CRLMP/0001760/2019 RAJENDRA GOUDA SK.MOHANTY /10
Vs VS 0
STATE OF ODISHA I
183 CRLMP/0001761/2019 SUREKHA BEHERA MANAS CHAND 110
VS VS 0
STATE OF ODISHA I
184 CRLMP/0001762/2019 GAYARAM PRADHAN NIRANJAN LENKA 110
VS VS 0
S.P, BALASORE I
185 CRLMP/0001763/2019 AJT KUMAR ACHARYA SOUBHAGYA KUMAR DASH 110
VS VS 0
STATE OF ODISHA I
186 CRLMP/0001764/2019 AJT KUMAR ACHARYA SOUBHAGYA KUMAR DASH /10
Vs VS 0
STATE OF ODISHA I
187 CRLMP/0001765/2019 RAMESH CHANDRA BAL MANAS CHAND /10
VS VS 0
STATE OF ODISHA I
188 CRLMP/0001766/2019 PRATIMA SAMANTARAY APATTANAIK 110
VS VS 0
STATE OF ODISHA I
189 CRLMP/0001767/2019 PRATIMA SAMANTARAY APATTANAIK /10
VS Vs 0
STATE OF ODISHA I
190 CRLMP/0001768/2019 PRATIMA SAMANTARAY APATTNAIK /10
Vs VS 0
STATE OF ODISHA I
101 CRLMP/0001769/2019 UMA @ TIKI BHOI APATTANAIK 110
VS VS 0
STATE OF ODISHA I
192 CRLREV/0000850/2019 ~ DHIRENDRA KUMAR MALLICK KISHORE KUMAR JENA 110
VS VS 0
STATE OF ODISHA(VIG.) I
193 CRLREV/0000851/2019 ~ PREMANANDA BEHERA @ PREMA PRASANNA KUMAR MISHRA SERANGO /30 /2017
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VS VS 0
STATE OF ODISHA I
194 CRLREV/0000852/2019  SHAKIL AHMAD PRATYUSHA NAIDU 110
VS VS 0
HAPIZ NAZ AFRIN I
195 CRLREV/0000853/2019  RABI NARAYAN NANDA RANJAN KUMAR MOHANTY KORAPUT VIGILANCE /18 /2009
VS VS 0
STATE OF ODISHA(VIG.) I
196 CRLREV/0000854/2019 ~ MANASWINI BEHERA AMULYA RATNA PANDA GOCHHAPADA /85 /2017
Vs VS 0
STATE OF ODISHA I
197 CRLREV/0000855/2019 ~ PARAMA @ PARAMANANDA BEHERA AMIT KUMAR NATH BANARAPAL /160 /2016
VS VS 0
STATE OF ODISHA I
198 CRLREV/0000856/2019 ~ SADANANDA MURMU UDIT RANJAN JENA BERHAMPUR TOWN /2 /2011
VS VS 0
STATE OF ODISHA I
199 CRLREV/0000857/2019  UCHHABA DALAPATI SHANTI PRAKASH MOHANTY KASHIPUR /10 /2019
VS Vs 0
STATE OF ODISHA I
200 CRLREV/0000858/2019 ~ NABAGHANA PRADHAN SADAYA LAXMI PATNAIK /10
Vs VS 0
MITRABHANU PANDA I
201 CRP/0000018/2019 SUVENDU KU.ACHARYA TUSAR KUMAR MISHRA /1
VS VS 0
BISHNU PR. PATTNAIK I
202 ELA/0000003/2019 JHARANA ROUT MILAN KANUNGO /1
VS VS 0
JAYASHREE SAHOO I
203 FA0/0000975/2019 DIVISIONAL MANAGER, NEW INDIA ASSURARSDEAMTBAN MOHANTY /1
Vs VS 0
RANGALATA MALLICK I
204 FAO/0000976/2019 M/S.PLR IMWPL CISE DEBKANTA MOHANTY /1

VS

VS
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MAHANADI COALFIELDSLTD. I
205 FA0/0000977/2019 ANITA DASH BIBHUDANANDA MOHAPATRA /1
VS VS 0
UNION OF INDIA I
206 MACA/0000942/2019 NATIONAL INSURANCE CO. LTD. RAMANI RANJAN MOHANTY /1
Vs VS 0
BIMALA SAHU I
207 MACA/0000943/2019 DIVISIONAL MANAGER, NATIONAL INSURANGH (381 KUIMISHRA /1
VS VS 0
B.KHADALA PATRA I
208 MACA/0000944/2019 DIVISIONAL MANAGER, NATIONAL INSURANGESGONIMDHAPATRA /1
VS VS 0
HARIRAM SAHU I
209 MACA/0000945/2019 HEMALIN MOHANTY PRADEEP KUMAR MISHRA /1
VS VS 0
MD. IMRAN AL| KHAN I
210 MACA/0000946/2019 DIVISIONAL MANAGER, NATIONAL INSURANGE BT QSHDSINHA /1
Vs VS 0
PITAMBAR SETHI I
211 MACA/0000947/2019 SR.D.M., UNITED INDIA INSURANCE CO. LTD.RAMESH CH.SAHOO(1) /1
VS VS 0
K.NABA KUMAR PATRA I
212 MATA/0000171/2019 BAIKUNTHA ROUT SANTANU KUMAR SARANGI /1
VS VS 0
UPAMA ROUT I
213 MATA/0000172/2019 MADHUSIKTA MISHRA M/SN.K.SAHU /1
Vs VS 0
PRATAP KESHARI PANDA I
214 RSA/0000365/2019 BAIJAYANTI PATTNAYAK P.C.PATNAIK /1
VS VS 0
DEBABRATA PATTANAYAK I
215 RSA/0000366/2019 B.BHUBANA PRADHAN BHASKAR CHANDRA PANDA /1

VS
STATE OF ODISHA

VS
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216 RSA/0000367/2019 JUDHISTIR SAHOO D.P.MOHANTY /1
VS VS 0
BRAJA KISHORE SAHOO I
217 RSA/0000368/2019 STATE OF ODISHA AGA. /1
VS VS 0
SARAPANCH, GOCHHAPARA G.P. I
218 RSA/0000369/2019 SIBA PRMALLICK@SIBA MALLICK ANJAN KUMAR JENA /1
VS VS 0
ISMAIL ALI I
219 RVWPET/0000427/2019  PRITHIVIRAJKUANR SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHJA I
220 TRP(C)/0000426/2019 PRANATI MALLICK JAGANNATH BHUYAN /1
VS VS 0
ABINASH MALLICK I
221 TRP(C)/0000427/2019 SWETA MOHANTY SURYAKANTA DASH /1
VS VS 0
SMRITIRANJAN PRADHAN I
222 TRP(C)/0000428/2019 DULESWARI NAIK @ PATEL SURYAKANTA DASH /1
VS VS 0
SATEJANANDA PATEL Il
223 TRPCRL/0000122/2019  AMRITA KAR SAMARENDRA MOHANTY BARI /103 /2017
VS VS 0
STATE OF ODISHA I
224 WA/0000650/2019 UTKAL NIRMAN PRAFULLA KU.RATH /1
Vs VS 0
STATE OF ODISHA I
225 WA/0000651/2019 GMR KAMLANGA ENERGY LTD. A.P.BOSE /1
VS VS 0
STATE OF ODISHA I
226 WA/0000652/2019 SASHIPRIYA SAHU ADV /1
VS VS 0
UNION OF INDIA I
227 WA/0000653/2019 M/S.FAKIRMOHAN INDUSTRIAL TRAINING CEBORRENATH MISHRA /1
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VS VS 0
DEPUTY DIRECTOR(REVENUE) I
228 WA/0000654/2019 DR.PRADEEP KUMAR PANDA JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
229 WA/0000655/2019 SURYA SIKHA YOUTH CLUB PRASANNA KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
230 WA/0000656/2019 NARAYAN DAS GUPTA ADV /1
Vs VS 0
STATE OF ODISHA I
231 WA/0000657/2019 UNION OF INDIA BIMBISAR DASH /1
VS VS 0
BASANTA KUMAR BISWAL I
232 WP(C)/0026120/2019 DR.MUKUNDA KESHARI KHADANGA M/S. B.STRIPATHY /1
VS VS 0
STATE POLLUTION CONTROL BOARD I
233 WP(C)/0026121/2019 M/S. MAHAVIR INFRA DEVELOPERS PVT.LTDKANANBALA ROY CHOUDHURY /1
VS Vs 0
THE EXECUTIVE ENGINEER I
234 WP(C)/0026122/2019 M/S. MAHAVIR INFRA DEVELOPERS PVT.LTDKANANBALA ROY CHOUDHURY /1
Vs VS 0
THE EXECUTIVE ENGINEER I
235 WP(C)/0026123/2019 M/S. MAHAVIR INFRA DEVELOPERS PVT.LTDKANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,RURAL WORKS DIVISION I
236 WP(C)/0026124/2019 M/S. MAHAVIR INFRA DEVELOPERS PVT.LTDKANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER, RURAL WORKS DIVISION I
237 WP(C)/0026125/2019 M/S. MAHAVIR INFRA DEVELOPERS PVT.LTDKANANBALA ROY CHOUDHURY /1
Vs VS 0
THE EXECUTIVE ENGINEER,RURAL WORKSDIVISION I
238 WP(C)/0026126/2019 MANARANJAN SUR M/SASIT KU.JENA /1

VS

VS
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STATE OF ODISHA Il
239 WP(C)/0026127/2019 KARTIK CHANDRA SWAIN KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,RURAL WORKSDIVISION I
240 WP(C)/0026128/2019 KARTIK CHANDRA SWAIN KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,RURAL WORKSDIVISION I
241 WP(C)/0026129/2019 KARTIK CHANDRA SWAIN KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER, RURAL WORKS DIVISION I
242 WP(C)/0026130/2019 KARTIK CHANDRA SWAIN KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER, RURAL WORKS DIVISION Il
243 WP(C)/0026131/2019 KARTIK CHANDRA SWAIN KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,RURAL WORKSDIVISION I
244 WP(C)/0026132/2019 KARTIK CHANDRA SWAIN KANANBALA ROY CHOUDHURY /1
Vs VS 0
THE EXECUTIVE ENGINEER RURAL WORKS DIVISION I
245 WP(C)/0026133/2019 TALLUCHHA SATYA NARAYAN MOHAPATRAMR.SANGRAM RATH /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0026134/2019 M/S.P.M. CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER RURAL WORKS DIVISION I
247 WP(C)/0026135/2019 BABAJ MOHAPATRA TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
248 WP(C)/0026136/2019 M/SP.M. CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER, JHARAKA IRRIGATION DIVISION I
249 WP(C)/0026137/2019 M/S.P.M.CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,RURAL IRRIGATION DIVISION Il
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250 WP(C)/0026138/2019 PRAFULLA KUMAR NAYAK TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0026139/2019 AKSHYA KUMAR SWAIN TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0026140/2019 M/S.P.M. CONTRACTORS,PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,P.H.DIVISION I
253 WP(C)/0026141/2019 SATYABRATA DHIR TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0026142/2019 M/S.P.M.CONTRACTORS, PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,POTTERU CANAL DIVISION I
255 WP(C)/0026143/2019 ASHOK KUMAR MALLIK TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0026144/2019 M/S.P.M.CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER MAHANADI NORTH DIVISION Il
257 WP(C)/0026145/2019 M/S.P.M. CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER RURAL WORKSDIVISION I
258 WP(C)/0026146/2019 M/S.P.M.CONTRACTORS PVT.LTD. KANANBALA ROY CHOUDHURY /1
Vs VS 0
THE EXECUTIVE ENGINEER, RURAL WORKS DIVISION I
259 WP(C)/0026147/2019 BALARAM NAYAK TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0026148/2019 BIRANCHI KUMAR NAYAK TUSHAR KANTI NAYAK /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0026149/2019 M/S.P.M.CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
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VS VS 0
THE EXECUTIVE ENGINEER,RURAL WORKSDIVISION I
262 WP(C)/0026150/2019 ARUN KUMAR BEHURIA TUSHAR KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0026151/2019 M/S.P.M.CONTRACTORS PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER, RURAL WORKS DIVISION-II I
264 WP(C)/0026152/2019 PRAFULLA KUMAR NAYAK TUSHAR KANTI NAYAK /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0026153/2019 M/S.P.M.CONTRACTORS,PVT.LTD KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER,RURAL WORKSDIVISION I
266 WP(C)/0026154/2019 NIRANJAN MOHANTY M/S.B.S.TRIPATHY (1) /1
VS VS 0
CUTTACK CENTRAL CO-OPERATIVE BANK LTD. I
267 WP(C)/0026155/2019 PRASANTA KUMAR MISHRA TRILOCHAN NANDA /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0026156/2019 BISWAJ T PARIDA M/S.B.STRIPATHY (1) /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0026157/2019 SAROJKUMAR BISWAL M/S.TRILOCHAN PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0026158/2019 DURGA PRASAD KANUNGO M/S.ARUN KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0026159/2019 GOPINATH MEHER M/S.ARUN KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0026160/2019 SAND A PROTECTION SOLUTIONSPVT.LTD SANTANU KUMAR SARANGI /1

VS

VS
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THE GOVT.OF ODISHA Il
273 WP(C)/0026161/2019 ASHAJY OTI@ASHA JYOTI RANASINGH@SINGHS.BISIKESAN PRADHAN /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0026162/2019 NARENDRO KUMAR CHOUDHARY M/SNEELAKANTHA PANDA /1
VS VS 0
THE STATE OF ODISHA I
275 WP(C)/0026163/2019 ASWINI KUMAR PATI M/S.RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0026164/2019 SARAT CHANDRA SWAIN M/S.RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA Il
277 WP(C)/0026165/2019 SANJUKTA PRADHAN P. K. PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0026166/2019 BANA BIHARI DASH M/SRAMA KRISHNA BISOI /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0026167/2019 AKRURA SAHU M/S.P.K.PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0026168/2019 ANIL KUMAR RAY M/S.SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0026169/2019 MAMATA MOHAPATRA M/S.DAITARY PRADHAN /1
VS VS 0
C.E.0 ORTEL COMMUNICATION LTD. I
282 WP(C)/0026170/2019 JAYANTA KUMAR NAYAK SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0026171/2019 CHITTARANJAN PATRO M/S.SHAKTI DATTA TRIPATHY /1
VS VS 0
REGISTRAR OF COOPERATIVE SOCIETIES Il
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284 WP(C)/0026172/2019 RABINDRA KUMAR DAS SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0026173/2019 MANARANJAN PADHI M.PRATAP @ P.K.MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0026174/2019 MAHENDRA KUMAR SAMAL SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0026175/2019 SUMANTA KUMAR MOHAPATRA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0026176/2019 BHARATI KUMARI BISOY| M/S.SHAKTI DATTA TRIPATHY /1
VS VS 0
REGISTRAR,COOPERATIVE SOCITIES I
289 WP(C)/0026177/2019 GYANENDRA KUMAR PATRA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0026178/2019 BINAYAK NAYAK SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0026179/2019 UMESH CHANDRA DAS SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0026180/2019 MANOJKUMAR MOHAPATRA SIDHARTHA SWAIN /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0026181/2019 ALEKHA PRASAD BHANJA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0026182/2019 RABINDRA KUMAMR PANDA M/S.SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0026183/2019 SANTOSH KUMAR SAHOO BISWARANJAN DALAI /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0026184/2019 RAJANIKANTA NAYAK M/S.SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0026185/2019 BHARAT BHUSAN SWAIN M/S.BIRAJA PRASANNA DAS /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0026186/2019 SANJULATA MALIK M/SARJUNA CHARAN BEHERA /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0026187/2019 MAA SARASWATI SIKHYA MANDI ARIJEET MISHRA /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0026188/2019 SUSHIL KUMAR PATRA ASHOK PATTANAIK /1
VS VS 0
THE COMMISSIONER CUM SECRETARY TO GOVT OF ODISHA I
301 WP(C)/0026189/2019 SUBHRANT KUMAR JENA M/SANTARYAMI SWAIN /1
VS Vs 0
SECRETARY TO GOV'T. DEPARTMENT OF GENERAL ADMINISTRATION i
302 WP(C)/0026190/2019 SIBARAM MISHRA ASHOK PATTANAIK /1
Vs VS 0
MD, TRIBAL DEV CO-OP CORPORATION OF ORISSA LTD I
303 WP(C)/0026191/2019 TRILOCHAN PUSPALAKA M/S.SUSBASH CHANDRA PUSPALAKA /1
VS VS 0
THE COMMISSIONER OF ENDOWMENT ODISHA I
304 WP(C)/0026192/2019 KAMADEV SAMAL PK.RATH 1 /1
VS VS 0
KAMADEV SAMAL I
305 WP(C)/0026193/2019 HARIHAR PRADHAN M/SLAXMAN PRADHAN /1
Vs VS 0
THE BOUDH COOPERATIVE CENTRAL BANK.LTD I
306 WP(C)/0026194/2019 KALPALATA SWAIN M/S. SANTOSH KUMAR SWAIN /1

VS

VS

Page 27/60

0



ORISSA HIGH COURT

FILING REPORT ASON :16/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA

I

307 WP(C)/0026195/2019 SAROJKU.SAHOO M/S.JK.DIGAL /1
VS VS 0
DG AND |G OF POLICE, ODISHA I
308 WP(C)/0026196/2019 GITANJALI SAHOO M/SBIRAJA PRASANNA DAS /1
VS VS 0
STATE OF ODISHA I
309 WP(C)/0026197/2019 PRATAP KUMAR MOHAPATRA B.K.NAYAK-3 /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0026198/2019 SAURI PRASAD LENKA MANAS PATI /1
VS VS 0
STATE OF ORISSA Il
311 WP(C)/0026199/2019 NIBARAN PRADHAN MANAS PATI /1
VS VS 0
STATE OF ORISSA I
312 WP(C)/0026200/2019 NILMADHAB PANIGRAHI MANAS PATI /1
Vs VS 0
STATE OF ORISSA I
313 WP(C)/0026201/2019 RAJANIKANTA MOHANTY SUSANTA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0026202/2019 SRIKANTA KUMAR BEHERA SUSANTA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0026203/2019 DEBABRATA PATTANAIK SUSANTA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
316 WP(C)/0026204/2019 SANTOSH KUMAR DAS M/S.SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0026205/2019 SAROJKU.SAGARIA M/SMANASPATI /1
VS VS 0

SECRETARY TO GOVERNMENT ,HEALTH AND FAMILY WELFARE DEPTT.
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318 WP(C)/0026206/2019 NARAYAN PRASAD MOHAPATRA M/S.SATYA RANJAN PATI /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0026207/2019 JATINDRA KUMAR SAHU DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0026208/2019 DR.JAYAPAL SENAPATI M/S.BISIKESAN PRADHAN /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0026209/2019 CHAITANAYA MAJHI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0026210/2019 PRAFULLA KUMAR SAMAL DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0026211/2019 PRAMILA BEHERA M/S.BHAGABAN BEHERA /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0026212/2019 BENUDHAR ROUL DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0026213/2019 SARAT CHANDRA PRADHAN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0026214/2019 PABAN KUMAR SWAIN DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0026215/2019 CHITTARANJAN PANDA M/S.PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0026216/2019 BHRAMARABAR NAYAK JM.PATTANAIK /1
VS VS 0
FOOD CORPORATION OF INDIA I
329 WP(C)/0026217/2019 JAIMANI NAYAK DURGESH NARAYAN RATH /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0026218/2019 KALI CHARAN HOTTA M/S.PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0026219/2019 KISHORE CHANDRA NAYAK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0026220/2019 KASHINATH PRADHAN DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
333 WP(C)/0026221/2019 BIPIN BIHARI MARTHA M/S.SOUBHAGYA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0026222/2019 SANJIB KUMAR MOHARANA M/S. BIKRAM CHANDRA GHADE! /1
VS VS 0
STATE OF ODISHA I
335 WP(C)/0026223/2019 KESHAB CHANDRA SAHU DURGESH NARAYAN RATH /1
VS Vs 0
STATE OF ODISHA I
336 WP(C)/0026224/2019 JUDHISTHIRA PRADHAN DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0026225/2019 AJODHYANATH NAYAK M/S.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
338 WP(C)/0026226/2019 RAMESH CHANDRA MOHANTY M/S.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0026227/2019 TRIPATI PADHY DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0026228/2019 SOUMENDRA KUMAR PARICHHA M/S.ASHISKUMAR MISHRA /1

VS

VS
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THE REGIONAL TRANSPORT OFFICER, BALANGIR

I

341 WP(C)/0026229/2019 DEBENDRA NARAYAN SARANGI M/S. SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0026230/2019 BAPUJI BANDHU PATTANAIK DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0026231/2019 JANMEJAYA NAIK M/S.SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
344 WP(C)/0026232/2019 SANTOSH KUMAR SWAIN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0026233/2019 BISWANATH NAYAK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0026234/2019 SANTOSH KUMAR MAHARANA DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
347 WP(C)/0026235/2019 HARISCHANDRA TRIPATHY DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0026236/2019 BUDHURAM MUNDA M/S.SUBHRAKANTA MISHRA /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0026237/2019 RABINDRA NAYAK DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
350 WP(C)/0026238/2019 PRATAP CHANDRA NAYAK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0026239/2019 BALARAM RATH DURGESH NARAYAN RATH /1

VS
STATE OF ODISHA

VS
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352 WP(C)/0026240/2019 SRIDHAR MISHRA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0026241/2019 MANGULU MUNDA M/S.SUBHRAKANTA MISHRA /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0026242/2019 DHIRENDRA MOHAPATRA M/S. BIREN SANKAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0026243/2019 AMULYA KUMAR DANDAPAT M/SLALATENDU SAMAL /1
VS VS 0
ADDITIONAL CHIEF SECRETARY I
356 WP(C)/0026244/2019 AMULYA KUMAR DANDAPAT M/S. LALATENDU SAMAL /1
VS VS 0
PRINCIPAL SECRETARY TO GOV T.OF ODISHA I
357 WP(C)/0026245/2019 REBA BANARJEE M/SLALATENDU SAMAL /1
VS VS 0
COMMISSIONER CUM SECRETARY TO GOVT OF ODISHA I
358 WP(C)/0026246/2019 BAMAN CHARAN PRADHAN M/S. SANGRAM JENA /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0026247/2019 TAPAN KUMAR NAYAK M/S.SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0026248/2019 GIRISH CHANDRA SAl BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0026249/2019 SAGAR SAHU BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0026250/2019 GHANASHYAM MAHALIK M/S.BIBEKANANDA BAISAKH /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0026251/2019 BISWANATH MALLIK M/S.BIBEKANANDA BAISAKH /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0026252/2019 SANATAN ROUT M/S.BIBEKANANDA BAISAKH /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0026253/2019 SUMITRA PRADHAN M/S.DAYANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0026254/2019 NIRANJAN SHASANI M/S.BIBEKANANDA BAISAKH /1
Vs VS 0
STATE OF ODISHA I
367 WP(C)/0026255/2019 BARUNA MAHALIK @ BARUNA KUMAR MAHMISIBIBEKANANDA BAISAKH /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0026256/2019 SNEHANJALI PANDA M/S.BIBEKANANDA BAISAKH /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0026257/2019 SUBASH CHANDRA PRADHAN M/S.BIBEKANANDA BAISAKH /1
VS Vs 0
STATE OF ODISHA I
370 WP(C)/0026258/2019 JAYADEV KUMAR ADABAR MANOJKUMAR RAJGURU /1
Vs VS 0
THE REGIONAL PF COMMISSIONER I
371 WP(C)/0026259/2019 SAMAR BALLAV NAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0026260/2019 PRASANNA KUMAR ROUT M/S.RABINARAYAN NAYAK /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0026261/2019 PANJAB KESHARI PADHI K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0026262/2019 BIMAL KUMAR BEHERA M/S.RAMAKANTA PANDA /1

VS

VS
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THE STATE OF ODISHA I
375 WP(C)/0026263/2019 SANJUMANI ROUT K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0026264/2019 UPENDRA MOHAPATRA M/S.GANESH PRASAD SAMAL /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0026265/2019 GOURANGA CHANDRA HOTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0026266/2019 SIBALAL PANDA K.K.SWAIN /1
VS VS 0
STTAE OF ODISHA I
379 WP(C)/0026267/2019 SANJAY KUMAR MOHAPATRA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0026268/2019 GAGAN BEHARI LENKA M/S.BISWAJT JENA /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0026269/2019 AJAYA KUMAR PANDA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0026270/2019 NIRMAL KUMAR BAL M/S.SAMARENDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0026271/2019 ASHOK KUMAR PANDA K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0026272/2019 RANABRATA ROY CHOUDHURY M/S.B.N.SAMANTARAY /1
VS VS 0
STATE OF ORISSA I
385 WP(C)/0026273/2019 PRASANTA KUMAR JENA PRAKASH RANJAN BARIK /1

VS

VS

BOARD OF SECONDARY EDUCATION, ODISHA
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386 WP(C)/0026274/2019 DEVI PRASAD DASH M/S.SOUBHAGYA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0026275/2019 GANNAVARAPA REVATHI M/S.SOUBHAGYA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0026276/2019 SOMANATH ROUT M/S.SOUBHAGYA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0026277/2019 DEBENDRA KUMAR PRAHARAJ PARTHA SARATHI NAYAK /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0026278/2019 GOVINDA BAL M/SBIRAJA PRASANNA SATAPATHY /1
VS VS 0
REGISTRAR, BIRTHS AND DEATH,CMC I
301 WP(C)/0026279/2019 ANIL KUMAR AGARWAL M/S.S.SMOHAPATRA /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0026280/2019 BAIDHAR MOHANTY SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0026281/2019 GOKUL CHANDRA MISHRA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0026282/2019 BINOD KUMAR BEHERA SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0026283/2019 AMULYA RATNA SWALSINGH SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0026284/2019 NIRAKAR JENA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0026285/2019 SUSHANTA SHEKHAR DAS M/SAMITAV DAS /1
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VS VS 0
MD, ODISHA STATE CIVIL SUPPLIES CORPORATION LTD. I
398 WP(C)/0026286/2019 SATYABATI NAIK M/SAMITAV DAS /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0026287/2019 BAIDHAR MOHANTY SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0026288/2019 GOKUL CHANDRA MISHRA SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
401 WP(C)/0026289/2019 RAMAMANI DIKSHIT M/SAMIYA KUMAR MISHRA-2 /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0026290/2019 SIBSANTOSH MOHANTY SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
403 WP(C)/0026291/2019 AMAHESWAR PATRA M/S.DIPTI RANJAN BHOKTA /1
VS Vs 0
A.SAILABALA PATRA I
404 WP(C)/0026292/2019 SUDHIR KUMAR PRADHAN TUSHAR KUMAR MISHRA /1
Vs VS 0
STATE OF ORISSA I
405 WP(C)/0026293/2019 BHAGIRATHI ROUT M/SMAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0026294/2019 MAMATA TRIPATHY M/S.D.P.JENA /1
VS VS 0
GENERAL MS.S.PRIDAMANAVAN I
407 WP(C)/0026295/2019 KALAKAR SAHOO M/SMAHENDRA KUMAR SAHOO /1
Vs VS 0
STATE OF ODISHA I
408 WP(C)/0026296/2019 PRADIPTA KISHORE SARANGI M/S.TUSAR KUMAR MISHRA /1

VS

VS
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STATE OF ORISSA I
409 WP(C)/0026297/2019 KALANDI CHARAN KHUNTIA M/SMAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0026298/2019 M/S.SHYAM HULLER AND FLOUR MILL M/S.DAYANANDA MOHAPATRA /1
Vs VS 0
COLLECTOR AND DM, BARAGARH I
411 WP(C)/0026299/2019 BIDYADHAR MUDULI M/SMAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
412 WP(C)/0026300/2019 NILAMANI SAHOO M/S.TUSAR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
413 WP(C)/0026301/2019 MAHENDRA NATH BISWAL M/SMAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
414 WP(C)/0026302/2019 KRUSHNA CHANDRA MISHRA M/S.TUSAR KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0026303/2019 SANJAY MUNDA M/S.SUBHRAKANTA MISHRA /1
VS VS 0
STATE OF ODISHA I
416 WP(C)/0026304/2019 RAMA CHANDRA PRUSTY M/S.DHULIRAM PATTANAYAK /1
VS VS 0
MD, ORISSA BRIDGE CONSTRUCTION CORPORATION LTD. I
217 WP(C)/0026305/2019 DURYODHANA SAHOO M/S.TUSAR KUMAR MISHRA /1
Vs VS 0
ODISHA FOREST DEVELOPMENT CORPORATION LTD. I
418 WP(C)/0026306/2019 SUBASH CHANDRA DAS M/S.DHULIRAM PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0026307/2019 GITANJALI PADHI M/S. SIDHESWAR RATH /1

VS

VS

M/S.ODISHA STATE COOPERATIVE HANDICRAFTS COPORATION LTD.
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420 WP(C)/0026308/2019 ASHOK KUMR GIRDHARLAL @GIRIDHAR LALM/STUSAR KUMAR MISHRA /1
VS VS 0
STATE OF ORISSA I
421 WP(C)/0026309/2019 PRAHALLAD BARIK M/S.BASUDEV BARIK /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0026310/2019 KRUSHAN CHANDRA NAYAK M/S.JYOTI PATNAIK /1
VS VS 0
STATE OF ODISHA I
423 WP(C)/0026311/2019 KAMADEV SAMAL M/SP.K.RATH-1 /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0026312/2019 JAGABANDHU DEO M/S.SRIKANTA MAHUNTA /1
VS VS 0
COLLECTOR AND DM, JAJPUR I
425 WP(C)/0026313/2019 PRAFULLA KUMAR MOHAPATRA BANSIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD, BBSR I
426 WP(C)/0026314/2019 PRAFULLA KUMAR SAHOO M/SLINGARAJDASH /1
VS VS 0
CONSOLIDATION OFFICER NIMAPARA Il
427 WP(C)/0026315/2019 SUMATI SAMASI @ LAKHUA M/SNIRANJAN SINGH-1 /1
VS VS 0
STATE OF ODISHA I
428 WP(C)/0026316/2019 JALADHARA SAHOO M/S.SRIKANTA MAHUNTA /1
Vs VS 0
THE COLLECTOR AND DISTRICT MAGISTRATEW,JAJPUR I
429 WP(C)/0026317/2019 DEBASHISH SWAIN BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD I
430 WP(C)/0026318/2019 KANCHAN MALA SAMAL M/S.SRIKANTA MAHUNTA /1
VS VS 0
THE STATE OF ODISHA I
431 WP(C)/0026319/2019 SUSHIL KUMAR MALLICK BANSHIDHAR BAUG /1
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VS VS 0
THE ODISHA STATE HOUSING BOARD I
432 WP(C)/0026320/2019 BALARAM DEO M/S.SRIKANTA MAHUNTA /1
VS VS 0
THE COLLECTOR AND DISTRICT MAGISTRATE,JAJPUR I
433 WP(C)/0026321/2019 JUDHISTHIRA SATPATHY BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD I
434 WP(C)/0026322/2019 ARCHANA PATTNAIK JTENDRA KUMAR DIGAL /1
Vs VS 0
STATE OF ODISHA I
435 WP(C)/0026323/2019 SIBANI PRASAD HARICHANDAN BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD, BBSR I
436 WP(C)/0026324/2019 SIMANCHAL SUNANI SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
437 WP(C)/0026325/2019 ARCHANA PATTNAIK JTENDRA KUMAR DIGAL /1
VS Vs 0
STATE OF ODISHA I
438 WP(C)/0026326/2019 PUSPANJALI MOHANTY BANSHIDHAR BAUG /1
Vs VS 0
THE ODISHA STATE HOUSING BOARD I
439 WP(C)/0026327/2019 SUJATA MOHAPATRA JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
440 WP(C)/0026328/2019 PRAFULLA KUMAR MALL BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD,BBSR I
441 WP(C)/0026329/2019 PRIYABRATA MOHANTY BANSHIDHAR BAUG /1
Vs VS 0
THE ODISHA STATE HOUSING BOARD, BBSR I
442 WP(C)/0026330/2019 SARBESWAR BARIK JTENDRA KUMAR DIGAL /1

VS VS
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STATE OF ODISHA Il
443 WP(C)/0026331/2019 PUSPALATA BEHERA JTENDRA KUMAR DIGAL /1
VS VS 0
D.G. AND |.G. OF POLICE I
444 WP(C)/0026332/2019 NIRANJAN MOHANTY BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD I
445 WP(C)/0026333/2019 MERCIAL SENAPATI SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
446 WP(C)/0026334/2019 MANORANJAN MOHANTY BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD Il
447 WP(C)/0026335/2019 UMARANI JENA JTENDRA KUMAR DIGAL /1
VS VS 0
D.G. AND |.G OF POLICE I
448 WP(C)/0026336/2019 DHARITRI ROUTRAY BANSHIDHAR BAUG /1
Vs VS 0
THE ODISHA STATE HOUSING BOARD I
449 WP(C)/0026337/2019 GOLAP ROUT JTENDRA KUMAR DIGAL /1
VS VS 0
D.G. AND |1.G OF POLICE I
450 WP(C)/0026338/2019 SUBODHA DUTTA BEHERA BANSHIDHAR BAUG /1
VS VS 0
THE ODISHA STATE HOUSING BOARD, BBSR I
451 WP(C)/0026339/2019 ROMANCHAL TEJI SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
452 WP(C)/0026340/2019 DHARMENDRA MEHER SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
453 WP(C)/0026341/2019 DEBILAL NAIK SUKANTA KUMAR DALAI /1
VS VS 0

STATE OF ORISSA
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454 WP(C)/0026342/2019 PANKAJINI PANDA M/S.S.K.JOSHI /1
VS VS 0
STATE OF ODISHA I
455 WP(C)/0026343/2019 BIBHUDHENDRA SAHOO SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
456 WP(C)/0026344/2019 BHUBANESWAR CHHATRIA M/S.B.SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
457 WP(C)/0026345/2019 SWARNALATA MAHARANA M/S.GYANESWAR SATPATHY /1
VS VS 0
STATE OF ODISHA I
458 WP(C)/0026346/2019 KAILASH CHANDRA NIAL M/S. B.SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
459 WP(C)/0026347/2019 BHARAT BHUSAN MUND SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
460 WP(C)/0026348/2019 BHOGINDRA NIAL M/SB.SAMANTARAY /1
VS VS 0
STATE OF ODISHA Il
461 WP(C)/0026349/2019 RAJNDRA CHHATRIA M/SB.SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
462 WP(C)/0026350/2019 DOLAMANI ROHIDAS SUKANTA KUMAR DALAI /1
Vs VS 0
STATE OF ODISHA I
463 WP(C)/0026351/2019 SUKCHAN CHHATRIA M/S.B.SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
464 WP(C)/0026352/2019 SARAT KUMAR DIP SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
465 WP(C)/0026353/2019 SARASWATI MOHANTY ANJAN KUMAR BISWAL /1
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VS VS 0
STATE OF ODISHA I
466 WP(C)/0026354/2019 KHETRABASI PARE! M/S..L.BHUYAN /1
VS VS 0
STATE OF ODISHA I
467 WP(C)/0026355/2019 PRAMOD KUMAR PANI M/S.GOUTAM KU.ACHARYA /1
VS VS 0
ORISSA STATE COOPERATIVE MILK PRODUCERS FEDERATION LTD. Il
468 WP(C)/0026356/2019 KORADA SATISH KUMAR M/S.UPENDRA KUMAR SAMAL /1
VS VS 0
STATE OF ODISHA I
469 WP(C)/0026357/2019 BERHAMPUR TIBETAN WOODEN MARKET ASSOCKARLOMAR PANDA /1
VS VS 0
STATE OF ODISHA I
470 WP(C)/0026358/2019 SANTOSH KUMAR NAYAK M/SBIJAYA KUMAR PARIDA (2) /1
VS VS 0
STATE OF ODISHA Il
471 WP(C)/0026359/2019 SK.AKBARALI DEEPAK KU SAHOO /1
VS VS 0
REGIONAL TRANSPORT AUTHORITY, ANGUL I
472 WP(C)/0026360/2019 NIRANJAN DAS M/S.SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
473 WP(C)/0026361/2019 D.SIBA PRASAD M/S.SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
474 WP(C)/0026362/2019 SUJIT KUMAR MOHANTY SANJIB SWAIN /1
VS VS 0
REGISTRAR, ODISHA STATE ADMINISTRATIVE TRIBUNAL, CUTTACK I
475 WP(C)/0026363/2019 JOGENDRA ROUT M/S.JYOTI PATNAIK /1
VS VS 0
STATE OF ODISHA I
476 WP(C)/0026364/2019 MAYADHAR SETHI M/SKRISHNA CHANDRA SAHU /1
Vs VS 0
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STATE OF ODISHA Il
477 WP(C)/0026365/2019 YARLAGADDA VIJAYALAXMI MANAS RANJAN SATPATHY /1
VS VS 0
THE TAHASILDAR, RAYAGADA I
478 WP(C)/0026366/2019 BIREN KUMAR BARAL M/SKRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
479 WP(C)/0026367/2019 SUKRU PRIRIBAKA M/S.SANTOSH KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
480 WP(C)/0026368/2019 YARLAGADDA VIJAYALAXMI MANAS RANJAN SATPATHY /1
VS VS 0
THE TAHASILDAR, RAYAGADA Il
481 WP(C)/0026369/2019 PRAKASH MANGARAJ DEBAJYOTI CHATTERJEE /1
VS VS 0
STATE OF ORISSA I
482 WP(C)/0026370/2019 MAMATA SWAIN M/S.SUBRATA PANDA /1
Vs VS 0
CM OF LIC COF INDIA I
483 WP(C)/0026371/2019 MADHAB SAHU M/SJANAKI KANTA MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
484 WP(C)/0026372/2019 AMULYA SWAIN M/SHIMANSHU BHUSAN DASH /1
VS VS 0
STATE OF ODISHA I
485 WP(C)/0026373/2019 SRIBACHHA SETHI M/SARJUN CH.BEHERA /1
VS VS 0
STATE OF ODISHA I
486 WP(C)/0026374/2019 MINAKSHI ROUT M/S.JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
487 WP(C)/0026375/2019 CHHETA NAYAK M/S.S.D.DAS /1
VS VS 0

STATE OF ODISHA
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488 WP(C)/0026376/2019 BIPRA CHARAN GOUDA DIPTIRANJAN MOHAPATRA /1
VS VS 0
THE CHAIRMAN, RMC, BHANJANAGAR I
489 WP(C)/0026377/2019 JATADHARI DAS M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
490 WP(C)/0026378/2019 PUSPANJALI PATRA M/S.SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
491 WP(C)/0026379/2019 B.RAJA M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
492 WP(C)/0026380/2019 PRATAP KUMAR SAHOO M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
493 WP(C)/0026381/2019 V.GOPAL PATRA M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
494 WP(C)/0026382/2019 SUSANTA KUMAR TRIPATHY AMIYA KUMAR CHHATOI /1
VS VS 0
STATE OF ODISHA Il
495 WP(C)/0026383/2019 KALPANA MISHRA M/S.GOURI MOHAN RATH /1
VS VS 0
STATE OF ODISHA I
496 WP(C)/0026384/2019 RANJAN KUMAR JENA MILAN KANUNGO /1
Vs VS 0
COLLECTOR, JAJPUR I
497 WP(C)/0026385/2019 NAMITA MANDAL M/S.JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
498 WP(C)/0026386/2019 JANAKI SETHY M/S.JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
499 WP(C)/0026387/2019 MD, FEDCO, JSS, STP SROY /1
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VS VS 0
DISTRICT LABOUR OFFICER, ODISHA I
500 WP(C)/0026388/2019 RAMA CHANDRA SAMANTRAY M/SAJAYA KR. PRADHAN /1
VS VS 0
STATE OF ORISSA I
501 WP(C)/0026389/2019 SUSANTA KUMAR DEBATA M/S.GOURI MOHAN RATH /1
VS VS 0
THE COLLECTOR CUM DM, CTC I
502 WP(C)/0026390/2019 BASANTA KUMAR KHATUA M/SMANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
503 WP(C)/0026391/2019 SUBASH CHANDRA MAHAPATRA M/S.P.R.CHHATOI /1
VS VS 0
STATE OF ODISHA I
504 WP(C)/0026392/2019 AUROBINDO YOGA MANDIR M/S.SAROJ PADHY /1
VS VS 0
STATE OF ODISHA I
505 WP(C)/0026393/2019 RASTRIYA GRAMANCHAL SEBA SAMITI  M/SSD.DAS /1
VS Vs 0
STATE OF ODISHA I
506 WP(C)/0026394/2019 SANKAR NARAYAN PATRA M/SMIHIR SAHOO /1
Vs VS 0
STATE OF ODISHA I
507 WP(C)/0026395/2019 PRATAP KESHARI MOHAPATRA M/SMIHIR SAHOO /1
VS VS 0
STATE OF ODISHA I
508 WP(C)/0026396/2019 CHANDRASENA LIMA RAMA CHANDRA RAY /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA I
509 WP(C)/0026397/2019 TRAILOKYANATH PANIGRAHI M/S.MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
510 WP(C)/0026398/2019 SARASWATI BARIK M/S.DHANANJAYA MUND /1

VS

VS
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PRESIDING OFFICER, RAILWAY CLAIMS TRIBUNAL I
511 WP(C)/0026399/2019 ARCHU BHATI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
512 WP(C)/0026400/2019 SUMANTA RANJAN PANDA MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
513 WP(C)/0026401/2019 KIRAN SINGH MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
514 WP(C)/0026402/2019 BANAMALI SAHU MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
515 WP(C)/0026403/2019 SARBESWAR JENA H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
516 WP(C)/0026404/2019 LINGA BAHUKA MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
517 WP(C)/0026405/2019 ADITYA KUMAR MUND MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
518 WP(C)/0026406/2019 SANDHYARANI DEVI D.ROUT /1
VS VS 0
STATE OF ODISHA I
519 WP(C)/0026407/2019 CHAKRA GOND MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
520 WP(C)/0026408/2019 NARESH KUMAR MEHER D.ROUT /1
VS VS 0
STATE OF ODISHA I
521 WP(C)/0026409/2019 LIKHIRAM MALI MOHENDRA KUMAR MOHAPATRO /1

VS
STATE OF ODISHA

VS

Page 46/60

0
"



ORISSA HIGH COURT

FILING REPORT ASON :16/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
522 WP(C)/0026410/2019 BIDYUT PRAVA KAR H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
523 WP(C)/0026411/2019 SHYAM SUNDAR SINGH H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
524 WP(C)/0026412/2019 NIRANJAN BARIK H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
525 WP(C)/0026413/2019 KAMALINI BEHERA H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
526 WP(C)/0026414/2019 KEDARNATH BISWAL KSHETRABASI MOHANTY /1
VS VS 0
M/S.BASUNDHARA ESTATE DEVELOPERS I
527 WPCRL/0000125/2019 SAGARIKA BEHERA BHABANI SANKAR DAS /10
VS VS 0
HOME DEPT I
528 WPCRL/0000126/2019 RABINDRANATH BEHERA D.PDAS /10
VS VS 0
STATE OF ODISHA Il
529 WPCRL/0000127/2019 PRAKASH CHANDRA SAHU PARTHA SARATHI NAYAK /10
VS VS 0
STATE OF ORISSA I
530 ABLAPL/0018953/2019 ~ PUSPA TRIPATHY SAROJKUMAR MISHRA MAHILA PS SAMBALPUR /78 /2019
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0018954/2010  SANU NAIK SP.DASH KARANJIA /183 /2019
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0018955/2019 ~ BATUA @ AMAR KUMAR NAYAK DEEPALI MAHAPATRA PATKURA /353 /2019
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0018956/2019 ~ SANTOSH BALIARSING @ SANTOSH KUMAR BACHARSINGIR NAYAK DIGAPAHANDI /265 /2019
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VS VS 0
STATE OF ODISHA I
534 ABLAPL/0018957/2019  PRASANTA KUMAR SUBUDHI @ A.PRASANT/BKIAMA R SVBUTBEHERA-1 BAIDYANATHPUR /263 /2019
VS VS 0
STATE OF ODISHA I
535 ABLAPL/0018958/2019  D.BUDHIA PATRA SK.MOHANTY CHATRAPUR /322 /2019
VS VS 0
STATE OF ODISHA I
536 ABLAPL/0018959/2019  LAXMIDHAR PRADHAN PRAVAT RANJAN SUTAR CUTTACK SADAR /585 /2019
Vs VS 0
STATE OF ODISHA I
537 ABLAPL/0018960/2010  PAPU KANDI BICHITRA NARAYAN SATAPATHY ERASAMA /90 /2019
VS VS 0
STATE OF ODISHA I
538 ABLAPL/0018961/2019  SUBHASH NAMO G.N.MISHRA M.V.79 /77 /2019
VS VS 0
STATE OF ODISHA I
539 ABLAPL/0018962/2019  KUMAR AMITABHA BEHERA @ AMITAV BEHERAINI KANTA MOHANTY KORAPUT TOWN /319 /2019
VS Vs 0
STATE OF ODISHA I
540 ABLAPL/0018963/2019  SRIMATI POOJA AGRAWAL @ POOJA AGRAWARJUNA CH. BEHERA BHATILI /184 /2019
Vs VS 0
STATE OF ODISHA I
541 ABLAPL/0018964/2010  KARNILA HARIJAN ARIJEET MISHRA BORIGUMMA /71 /2019
VS VS 0
STATE OF ODISHA I
542 ABLAPL/0018965/2019 ~ GEETA MUDULI JYOTIRMAYA SAHOO CHATRAPUR /102 /2001
VS VS 0
STATE OF ODISHA I
543 ABLAPL/0018966/2019  GIDITURI RAMESH NEELAKANTHA PANDA BOIPARIGUDA /174 /2019
Vs VS 0
STATE OF ODISHA I
544 ABLAPL/0018967/2019  RAJKUMAR MENDILI RAJENDRA KUMAR PRADHAN MANAMUNDA /179 /2018

VS

VS
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STATE OF ODISHA Il

545 ABLAPL/0018968/2019 ~ RUDRA NARAYAN DHAL SOUMYA MISHRA BONTH /142 /2019
VS VS 0
STATE OF ODISHA I

546 ABLAPL/0018969/2019  SATYANANDA PRADHAN RAJENDRA KUMAR PRADHAN N.T.P.C./130/2019
VS VS 0
STATE OF ODISHA I

547 ABLAPL/0018970/2019  JAYANTA THAKUR G.N.MISHRA MALKANGIRI /269 /2019
VS VS 0
STATE OF ODISHA I

548 ABLAPL/0018971/2019 ~ BASANTA KUMAR SAHOO SRINIVAS MOHANTY BAGHAMARI /66 /2019
VS VS 0
STATE OF ODISHA Il

549 ABLAPL/0018972/2019  JAYA KHORA@JAYA KHORA SUCHIT KUMAR NAYAK SUNABEDA /192 /2019
VS VS 0
STATE OF ODISHA I

550 ABLAPL/0018973/2019  SAROJKUMAR BEHERA B.K.NAYAK GOP /229 /2019
Vs VS 0
STATE OF ODISHA I

551 ABLAPL/0018974/2019  RASHMIKANTA @ RASMIRANJAN KAR ARUN KUMAR DAS BHUBAN /310 /2019
VS VS 0
STATE OF ODISHA I

552 ABLAPL/0018975/2019  SATYARANJAN MOHAPATR BISWARANJAN DALAI SIMULIA /9 /2016
VS VS 0
STATE OF ODISHA I

553 ABLAPL/0018976/2019  T.JAGADISH SOUBHAGYA KUMAR DASH GOPALPUR /131 /2019
VS VS 0
STATE OF ODISHA I

554 ABLAPL/0018977/2019  SANTOSH KUMAR SAHOO SOUBHAGYA KUMAR DASH GHASIPURA /255 /2019
VS VS 0
STATE OF ODISHA I

555 ABLAPL/0018978/2019 ~ DURBAL ADA BIKRAM CHANDRA GHADEI BODEN /219 /2019
VS VS 0

STATE OF ODISHA
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556 ABLAPL/0018979/2019  TREPAKA @ KANDATAMARA LACHHA R.N.MOHANTY BANDHUGOAN /15 /2009
VS VS 0
STATE OF ODISHA I
557 ABLAPL/0018980/2019 ~ DAKA @ DAKTAR SAHOO SUSANTA KUMAR ROUT KAMAKHYANAGAR /282 /2019
VS VS 0
STATE OF ODISHA I
558 ABLAPL/0018981/2019  TUSHARKANTA SETHY AMULYA RATANA PANDA KUAKHIA /305 /2019
VS VS 0
STATE OF ODISHA I
559 ABLAPL/0018982/2019  BIRANCHI PASCHIMAKABATA A.PMISHRA RAMACHANDI /55 /2019
VS VS 0
STATE OF ODISHA I
560 ABLAPL/0018983/2019  PURNA CHANDRA DAS AMULYA RATNA PANDA /105 /2019
VS VS 0
STATE OF ODISHA I
561 ABLAPL/0018984/2019  PURNA CHANDRA HATI RITURANJAN CHHOTARAY GAISILET /156 /2019
VS VS 0
STATE OF ODISHA I
562 ABLAPL/0018985/2019  PRATYUSH KUMAR NAYAK PRASANNA KU. PARHI KARANJIA /187 /2019
VS VS 0
STATE OF ODISHA Il
563 ABLAPL/0018986/2019 ~ TREPAKA @ KANDATAMARA LACHHA R.N.MOHANTY BANDHUGOAN /16 /2009
VS VS 0
STATE OF ODISHA I
564 ABLAPL/0018987/2019  BASANTA KUMAR BEHERA M.M.SWAIN GOLANTHARA (BERHAMPUR) /316 /2019
Vs VS 0
STATE OF ODISHA I
565 ABLAPL/0018988/2019  HAPPY @ MANORANJAN BEHERA SUSANTA KUMAR MISHRA KHANDAGIRI P.S. /664 /2019
VS VS 0
STATE OF ODISHA I
566 ABLAPL/0018989/2019  MANASI ROUT @ PATRA DIBYA JYOTI SAHOO TIHIDI /521 /2019
VS VS 0
STATE OF ODISHA I
567 ABLAPL/0018990/2019  SATYA CHARAN PANDA@ DIPU ARIJEET MISHRA PIPLI /137 /2019
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VS VS 0
STATE OF ODISHA I
568 ABLAPL/0018991/2019  ANANTA CHARAN KHATUA ASHOK KU. SAHOO KENDRAPARA /232 /2019
VS VS 0
STATE OF ODISHA I
569 ABLAPL/0018992/2019  TUNA NAIK TUKUNA MISHRA JAGANNATHA PRASAD /158 /2017
VS VS 0
STATE OF ODISHA I
570 ABLAPL/0018993/2019  RASMI RANJAN JOSHI KRUSHNA CHANDRA DASH DEOGAON /116 /2019
VS VS 0
STATE OF ODISHA I
571 ABLAPL/0018994/2019  SAILANDRA @ SAILENDRA NARAYAN PADHIB&PAN KUMAR MOHANTY RAJKANIKA /305 /2019
VS VS 0
STATE OF ODISHA I
572 ABLAPL/0018995/2019 ~ UDDHABA GHUSI @ UDHAB GHOSI JAGABANDHU SAHU BHATILI /76 /2019
VS VS 0
STATE OF ODISHA Il
573 ABLAPL/0018996/2019  MANORANJAN GIRI UNMESH CHANDRA JENA BALIAPAL /282 /2019
VS VS 0
STATE OF ODISHA I
574 ABLAPL/0018997/2019  PRAHLAD PRADHAN ANIRUDHA DAS ROURKELA GRPS. /181 /2019
Vs VS 0
STATE OF ODISHA I
575 ABLAPL/0018998/2019 ~ BATAKRUSHNA SWAIN BHABANI SANKAR DAS KHUNTUNI /169 /2019
VS VS 0
STATE OF ODISHA I
576 ABLAPL/0018999/2019 ~ BATAKRUSHNA MALIK BISWARANJAN DALAI BHANDARIPOKHARI /152 /2019
VS VS 0
STATE OF ODISHA I
577 ABLAPL/0019000/2019  ATIKUR RAHEMAN KHAN @ BULA BISWARANJAN DALAI SALIPUR /279 /2019
VS VS 0
STATE OF ODISHA I
578 ABLAPL/0019001/2019  RANJAN NAIK SAMBEET PATTANAYAK /10
Vs VS 0
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STATE OF ODISHA Il
579 ABLAPL/0019002/2019  DILLIPKUMAR SWAIN PRADEEP KUMAR DAS BONTH /76 /2019
VS VS 0
STATE OF ODISHA I
580 ABLAPL/0019003/2019  RAJU @ RAJA MOHARANA RAJU @ RAJA MOHARANA MARINE CHUDAMANI /58 /2019
VS VS 0
STATE OF ODISHA I
581 ABLAPL/0019004/2019  SUBHA @ SUBHAKANTA SAHOO LINGARAJMOHANTY KHARABEL NAGAR P.S. /314 /2019
VS VS 0
STATE OF ODISHA I
582 ABLAPL/0019005/2019  BABULAL MEHER PRASANTA KUMAR ROUTRAY DUNGURIPALI /181 /2019
VS VS 0
STATE OF ODISHA Il
583 ABLAPL/0019006/2019 ~ RUPAK PRADHAN BISWAJT NAYAK KANAS /105 /2019
VS VS 0
STATE OF ODISHA I
584 ABLAPL/0019007/2019  NABIN NARAYAN SAMANTARAY PARTHA SARATHI DAS JANKIA P.S. /192 /2019
Vs VS 0
STATE OF ODISHA I
585 ABLAPL/0019008/2019  DIBU MUNDA @ SAMA PARTHA SARATHI DAS CHAMPUA /53 /2018
VS VS 0
STATE OF ODISHA I
586 ABLAPL/0019009/2019  SURENDRA KUMAR NANDI LAXMAN PRADHAN LAXMISAGAR P.S. /327 /2019
VS VS 0
STATE OF ODISHA I
587 ABLAPL/0019010/2019  KHULANA ROUT SAROJKU. DASH BHUBAN /318 /2019
VS VS 0
STATE OF ODISHA I
588 ABLAPL/0019011/2019  TIKAN PARIDA JYOTIRMAYA SAHOO TANGI (KHURDA) /365 /2019
VS VS 0
STATE OF ODISHA I
589 ABLAPL/0019012/2019  SURAJ@ MORAD KHAN PRADEEP KUMAR DAS PURUNABAZAR /244 /2019
VS VS 0

STATE OF ODISHA
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590 ABLAPL/0019013/2019 ~ SAMIRMALIK @ SAMIR RANJAN MALIK ~ SATYABRATA PANDA KANTAMAL /211 /2019
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0019014/2019  BINEET KUMAR AGARWAL @ BINIT JYOTIRMAYA SAHOO KHURDA P.S. /455 /2018
VS VS 0
STATE OF ODISHA I
592 ABLAPL/0019015/2019  LAXMI NARAYAN AGARWAL @ SATYANARASURY ARART¥AD\@ BEDIU AGARWAL LARAMBA /121 /2019
VS VS 0
STATE OF ODISHA I
593 ABLAPL/0019016/2019  M.D.HAPIJUL @ MAHAMMAD HAPIJUL PARTHA SARATHI DAS GHATAGAON /200 /2019
VS VS 0
STATE OF ODISHA I
594 ABLAPL/0019017/2019  HIMANSHU SETHI RAJB LOCHAN PATTNAIK CHANDAHANDI /142 /2019
VS VS 0
STATE OF ODISHA I
505 ABLAPL/0019018/2019  MAPU @ RASHMI RANJAN PARIJA KASHINATH PATTNAIK GOP /92 /2018
VS VS 0
STATE OF ODISHA I
596 ABLAPL/0019019/2019  MAPU @ RASHMI RANJAN PARIJA KASHINATH PATTNAIK GOP /91 /2018
VS VS 0
STATE OF ODISHA Il
597 ABLAPL/0019020/2019  SUKANTA KUMAR SWAIN R.N.MOHANTY PIPLI /368 /2018
VS VS 0
STATE OF ODISHA I
598 ABLAPL/0019021/2019  SRIDHARA PESANIA SATYABRATA SENAPATI LANJGARH /15 /2019
Vs VS 0
STATE OF ODISHA I
509 ABLAPL/0019022/2019  SANJB KUMAR PESANIA SATYABRATA SENAPATI LANJIGARH /15 /2019
VS VS 0
STATE OF ODISHA I
600 ABLAPL/0019023/2019  TRILOCHAN PUJHARI SATYABRATA SENAPATI LANJGARH /15 /2019
VS VS 0
STATE OF ODISHA I
601 ABLAPL/0019024/2019  BINAYA CHANDRA GOUD SATYABRATA SENAPATI LANJGARH /15 /2019
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VS VS 0
STATE OF ODISHA I

602 ABLAPL/0019025/2019  TRILOCHAN DALAPATI SATYABRATA SENAPATI LANJIGARH /15 /2019
VS VS 0
STATE OF ODISHA I

603 ABLAPL/0019026/2019  JOSEB BHATRA KASHINATH PATTNAIK CHITRAKONDA /71 /2019
VS VS 0
STATE OF ODISHA I

604 ABLAPL/0019027/2019 ~ BHARAT CHANDRA TRIPATHY @ BHARAT K UNARRRI RETHY CUTTACK VIGILANCE /2 /2019
Vs VS 0
STATE OF ODISHA I

605 ABLAPL/0019028/2019  T.JUGUNU BABU RAJB LOCHAN PATTNAIK DABUGAM /161 /2019
VS VS 0
STATE OF ODISHA I

606 ABLAPL/0019029/2019  ANIL KUMAR SAGAR DIPTI RANJAN BHOKTA KORAPUT TOWN /319 /2019
VS VS 0
STATE OF ODISHA I

607 ABLAPL/0019030/2019 ~ SANTOSH KUMAR BISWAL JYOTIRMAYA SAHOO KHALLIKOTE /370 /2019
VS Vs 0
STATE OF ODISHA I

608 ABLAPL/0019031/2019  PREMASILA KABIR SATYA NARAYAN MISHRA-4 /10
Vs VS 0
STATE OF ODISHA I

609 ABLAPL/0019032/2019  PRAMOD KUMAR PANDA B.S.DASPARIDA KORAPUT TOWN /319 /2019
VS VS 0
STATE OF ODISHA I

610 ABLAPL/0019033/2019  AKSHAYA @ AKSHAYA NAIK BASUDEV BARIK KANIHA /241 /2019
VS VS 0
STATE OF ODISHA I

611 ABLAPL/0019034/2019  SRIKANTA BEHERA GOPAL KRUSHNA MOHANTY BARIPADA TOWN /371 /2019
Vs VS 0
STATE OF ODISHA I

612 ABLAPL/0019035/2019  BIBHUTI BHUSAN PRUSTY DEBENDRA DHAR ANGUL TOWN /1021 /2019

VS

VS
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STATE OF ODISHA I

613 ABLAPL/0019036/2019  ASHIS @ ASISH TRIPATHY SAROJKUMAR MISHRA MAHILA PS SAMBALPUR /78 /2019
VS VS 0
STATE OF ODISHA I

614 ABLAPL/0019037/2019 ~ RAKESH SETHI @ SETHY B.K.NAYAK-3 NIMAPADA /122 /2018
Vs VS 0
STATE OF ODISHA I

615 ABLAPL/0019038/2019  PAPU DOM SOUMYA RANJAN DAS PLANTSITE /359 /2019
VS VS 0
STATE OF ODISHA I

616 ABLAPL/0019039/2010  NIRANJAN SWAIN SAMBEET PATTANAYAK GOP /231 /2019
VS VS 0
STATE OF ODISHA I

617 ABLAPL/0019040/2019  RABINDRA KUMAR PARIDA SANGRAM KU DAS BALIKUDA /240 /2019
VS VS 0
STATE OF ODISHA I

618 ABLAPL/0019041/2019 ~ DURGA CHARAN SAHOO SAMBEET PATTANAYAK KAKATAPUR /178 /2019
Vs VS 0
STATE OF ODISHA I

619 ABLAPL/0019042/2019  SANTOSH KUMAR PRADHAN PRADEEP KUMAR MOHAPATRA ANGUL TOWN /1051 /2019
VS VS 0
STATE OF ODISHA I

620 ABLAPL/0019043/2019  SAMBIT KUMAR BIHARI @SAMBIT BIHARI  K.K.PAHIL JAJPUR SADAR /248 /2019
VS VS 0
STATE OF ODISHA I

621 ABLAPL/0019044/2019  BICHITRA MOHARANA AMULYA RATNA PANDA DHAULI PS/69 /2019
Vs VS 0
STATE OF ODISHA I

622 ABLAPL/0019045/2019  PRATAPNAYAK DAYANANDA MOHAPATRA DELANGA /171 /2019
VS VS 0
STATE OF ODISHA I

623 ABLAPL/0019046/2019  JITA SATAPATHY GOPAL KRUSHNA MOHANTY B.SINGHPUR /103 /2019

VS
STATE OF ODISHA

VS
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624 ABLAPL/0019047/2019  AJT KUMAR KHATUA SURYAKANTA DWIBEDI BAUNISUNI /97 /2019
VS VS 0
STATE OF ODISHA I
625 ABLAPL/0019048/2019 ~ MAHES MEHER @ MAHESWAR MEHER U.RJENA BOLANGIR TOWN /641 /2019
VS VS 0
STATE OF ODISHA I
626 ABLAPL/0019049/2019  ANNA PARIDA @ HARASH PARIDA SK.PATTNAIK TANGI (KHURDA) /365 /2019
VS VS 0
STATE OF ODISHA I
627 ABLAPL/0019050/2019  ALEKHA SAMAL AMULYA RATNA PANDA /10
VS VS 0
STATE OF ODISHA I
628 ABLAPL/0019051/2019  PRADYUMNA SAHOO @ PIKUNA BISWARANJAN DALAI TIRTOL /203 /2018
VS VS 0
STATE OF ODISHA I
629 ABLAPL/0019052/2019  SIBA PRADHAN BISWARANJAN DALAI CUTTACK SADAR /496 /2019
VS VS 0
STATE OF ODISHA I
630 ABLAPL/0019053/2019  DULAL RAY RAJB LOCHAN PATTNAIK ORKEL /15 /2019
VS VS 0
STATE OF ODISHA Il
631 ABLAPL/0019054/2019  GAURI DEI BIRABAR GANTHIA GURUDIJHATIA /117 /2019
VS VS 0
STATE OF ODISHA I
632 ABLAPL/0019055/2019  BINOD BIHARI MALLIK AMULYA RATNA PANDA DHARMASALA /585 /2019
Vs VS 0
STATE OF ODISHA I
633 ABLAPL/0019056/2019  SUNDARMANI SAHU SAMBIT SAMAL BASUDEVPUR /353 /2019
VS VS 0
STATE OF ODISHA I
634 ABLAPL/0019057/2019 ~ PRADOSH KUMAR MOHAPATRA UDIT RANJAN JENA /10
VS VS 0
STATE OF ODISHA I
635 ABLAPL/0019058/2019  JHARANA BEHERA SAMBIT SAMAL BASUDEVPUR /353 /2019
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VS VS 0
STATE OF ODISHA I

636 ABLAPL/0019059/2019  SYED DILSAD ALI DEEPAK KUMAR SAHOO SPL.TASK FORCE /10 /2018
VS VS 0
STATE OF ODISHA I

637 ABLAPL/0019060/2019 ~ SAYED SAHIR UALLA @ SAHI RULLA SHA  BHARAT JALLI ANANDAPUR /236 /2019
VS VS 0
STATE OF ODISHA I

638 ABLAPL/0019061/2019  SARIFUDDIN KHAN BHARAT JALLI ANANDAPUR /236 /2019
Vs VS 0
STATE OF ODISHA I

639 ABLAPL/0019062/2019  PRAKASH KUMAR BEHERA PRADEEP KUMAR DAS SIMULIA /333 /2019
VS VS 0
STATE OF ODISHA I

640 ABLAPL/0019063/2019 ~ HARSIT PADDAR RAJB LOCHAN PATTNAIK KALIMELA /195 /2019
VS VS 0
STATE OF ODISHA I

641 ABLAPL/0019064/2019 ~ DEEPAK KUMAR SAHU PRASANTA KUMAR NADA KORAPUT TOWN /319 /2019
VS Vs 0
STATE OF ODISHA I

642 ABLAPL/0019065/2019  PRASANTA KUMAR JENA PRAVASH CH. JENA SEMILLIGUDA /100 /2019
Vs VS 0
STATE OF ODISHA I

643 ABLAPL/0019066/2019  GOBINDA NEGI @ SANA NEGI UDIT RANJAN JENA PUINTALA /232 /2019
VS VS 0
STATE OF ODISHA I

644 ABLAPL/0019067/2019  NAGI SOREN PRASANNA KUMAR MISHRA KANKADAHAD /74 /2019
VS VS 0
STATE OF ODISHA I

645 ABLAPL/0019068/2019  ASHISH KUMAR JENA SAMARENDRA MOHANTY JAGATSINGPUR /453 /2019
Vs VS 0
STATE OF ODISHA I

646 ABLAPL/0019069/2019 ~ MAKARANDA @ MAKUNDA NAIK SAROJKUMAR MISHRA KANTAMAL /75 /2019

VS

VS
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STATE OF ODISHA I
647 ABLAPL/0019070/2019  SURYA KANTA SWAIN SAMARENDRA MOHANTY JAGATSINGPUR /385 /2019
VS VS 0
STATE OF ODISHA I
648 ABLAPL/0019071/2019  RAMAKANTA SUNA UDIT RANJAN JENA PUINTALA /203 /2019
Vs VS 0
STATE OF ODISHA I
649 ABLAPL/0019072/2019  MUJBUR KHAN @ MAJA @ MOJBURU KHANROHIT RANJAN RAY KHURDA P.S. /445 /2019
VS VS 0
STATE OF ODISHA I
650 ABLAPL/0019073/2019  PREMANANDA PANDA ALOK KUMAR MOHAPATRA PANIKOILI /243 /2019
VS VS 0
STATE OF ODISHA I
651 ABLAPL/0019074/2019 ~ DHANALU @ DANALU SRIKANT B.R.TRIPATHY RAYAGADA TOWN /458 /2019
VS VS 0
STATE OF ODISHA I
652 ABLAPL/0019075/2019 ~ KANCHANA @ KANCHANA PANI PANDA  SATYABRATA SENAPATI SIMULIA /342 /2019
Vs VS 0
STATE OF ODISHA I
653 ABLAPL/0019076/2019  KANHU KISHORE SAHU @ SAHOO SAMARENDRA BAHADUR BANSADA /283 /2019
VS VS 0
STATE OF ODISHA I
654 ABLAPL/0019077/2019 ~ SAMEER RANJAN PATRA PRASANTA KUMAR NANDA KORAPUT TOWN /319 /2019
VS VS 0
STATE OF ODISHA I
655 ABLAPL/0019078/2019 ~ NARAYAN SAMAL SUVENDU SEKHAR MISHRA CHATRAPUR /324 /2019
Vs VS 0
STATE OF ODISHA I
656 ABLAPL/0019079/2019  BISWARANJAN PANDA SATYABRATA SENAPATI SIMULIA /342 /2019
VS VS 0
STATE OF ODISHA I
657 ABLAPL/0019080/2019  ASANA @ ABINASH NAYAK DEVASHIS PANDA NAUGAON /106 /2019

VS
STATE OF ODISHA

VS
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658 ABLAPL/0019081/2019  DIPAK KHATUA @ LITU SATYANARAYAN MISHRA-4 Dhamara Police Station /72 /2019
VS VS 0
STATE OF ODISHA I
659 ABLAPL/0019082/2019  RANJAN JENA @ GHUTULI PANCHANAN PANIGRAHI PARJANG /230 /2016
VS VS 0
STATE OF ODISHA I
660 ABLAPL/0019083/2019  JASWASI BHUSAN SAMAL ASIT KU. JENA BALICHANDRAPUR /169 /2019
VS VS 0
STATE OF ODISHA I
661 ABLAPL/0019084/2019  GYANARANJAN NAYAK PANCHANAN PANIRAHI BALICHANDRAPUR /259 /2019
VS VS 0
STATE OF ODISHA I
662 ABLAPL/0019085/2019  PRADIP KUMAR BARIK SUNIL KUMAR PANDA MARKAT NAGAR /200 /2019
VS VS 0
STATE OF ODISHA I
663 ABLAPL/0019086/2010  CHITA RANJAN MAHARANA SUBRAT KUMAR NANDA BEGUNIA P.S. /211 /2019
VS VS 0
STATE OF ODISHA I
664 ABLAPL/0019087/2019  LAKHIA PRADHAN @ LAXMIDHAR BARAL TARA PRASAD MOHAPATRA SATYABADI /233 /2019
VS VS 0
STATE OF ODISHA Il
665 ABLAPL/0019088/2019  AMEER NAYAK JTENDRA SAMANTARAY MAHILA (BERHAMPUR) /116 /2019
VS VS 0
STATE OF ODISHA I
666 ABLAPL/0019089/2019 ~ BANAMALI PALEI RAJENDRA N.ROUT KUAKHIA /346 /2019
Vs VS 0
STATE OF ODISHA I
667 ABLAPL/0019090/2019  RANJTA MALLICK APATTANAIK KENDRAPARA /439 /2005
VS VS 0
STATE OF ODISHA I
668 ABLAPL/0019091/2019  PRAMOD KUMAR SAHOO BIKASH KUMAR ROUTRAY KENDRAPARA /150 /2019
VS VS 0
STATE OF ODISHA I
669 ABLAPL/0019092/2019 ~ DWARIKANATH PANIGRAHI PRASANTA KUMAR PANDA MAHILA (BERHAMPUR) /126 /2019
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VS VS 0
STATE OF ODISHA I
670 ABLAPL/0019093/2019  MELEKA SABANA JK.KHUNTIA NARAYANPATNA /100 /2008
VS VS 0
STATE OF ODISHA Il
671 ABLAPL/0019094/2019  LOKANATH PANIGRAHI PRASANTA KUMAR PANDA MAHILA (BERHAMPUR) /126 /2019
VS VS 0
STATE OF ODISHA Il
672 ABLAPL/0019095/2019  AJAY BEHURIA RANJT MOHANTY RAJKANIKA /257 /2019
& VS 0
STATE OF ODISHA I
673 ABLAPL/0019096/2019  SANTOSH KUMAR PANIGRAHI PRASANTA KUMAR PANDA MAHILA (BERHAMPUR) /126 /2019
VS VS 0
STATE OF ODISHA I
674 ABLAPL/0019097/2019  MAHESWAR BEHURIA RANJT MOHANTY RAJKANIKA /302 /2019
VS VS 0
STATE OF ODISHA Il
675 ABLAPL/0019098/2019  MANASMUDULI B.SRAYAGURU ITAMATI /4 /2017
VS VS 0

STATE OF ODISHA
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ORISSA HIGH COURT

MISC CASESFILED on :16/12/2019

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 3/2019 JHARANA ROUT-MP MILAN KANUNGO
ELA/3/2019

2 4/2019 JHARANA ROUT-MP MILAN KANUNGO
ELA/3/2019

3 77/2019 NATIONAL HIGHWYSAUTHORITY OF INDIA-MP M/S.UMESH CH.MOHANTY
ARBA/2/2018

4 111/2019 AMRITA KAR-MP SAMARENDRA MOHANTY
TRPCRL/122/2019

5 192/2019 SOBHA SAHUKAR-MP M/S.JK.DIGAL
RFA/319/2007

6 248/2019 ARATI SAHOO-MP M/S.P.K.SAHOO
MATA/76/2019

7 249/2019 MADHUSIKTA MISHRA-MP M/S.N.K.SAHU
MATA/172/2019

8 250/2019 DR.SEBAPRIYA MISHRA-MP M/S.AKSHAYA KU.PANDEY
MATA/123/2019

9 251/2019 DR.SEBAPRIYA MISHRA-MP M/SAKSHAYA KU.PANDEY
MATA/123/2019

10 251/2019 PRAVATI-MP M/S.S.D.DAS
SA/172/1995

11 333/2019 UPASHI ROUT@SUCHISMITA MISHRA-MP MR.B.STRIPATHY (1)
RVWPET/127/2016

12 343/2019 STATE OF ODILSHA-MP ADV.
CMAPL/852/2019

13 344/2019 JAGANATH SARANGI-MP M/S.S.K.SAMAL
CMAPL/296/2019

14 349/2019 HARIHAR GIRI-MP M/S.PRAFULLA KUMAR RATH
CRLMP/1244/2019

15 351/2019 MRUTYUNJAYA DASH-MP M/SM.AALI
CRLMP/154/2017

16 353/2019 AJT KUMAR ACHARYA-MP SOUBHAGYA KUMAR DASH
CRLMP/1763/2019

17 354/2019 AJT KUMAR ACHARYA-MP SOUBHAGYA KUMAR DASH
CRLMP/1764/2019

18 470/2019 PRANATI MALLICK-MP JAGANNATH BHUYAN
TRP(C)/426/2019

19 471/2019 SWETA MOHANTY-MP SURYAKANTA DASH
TRP(C)/427/2019

20 47212019 DULESWARI NAIK @ PATEL-MP SURYAKANTA DASH
TRP(C)/428/2019

21 515/2019 PRATAP KU.SAHOO-MP M/S.PRASANTA KU.SATAPATHY
RPFAM/218/2016

22 1032/2019 HUIKA KASIA-MP M/S.S.P.MISRA
RSA/433/2009

23 1032/2019 UTKAL NIRMAN-MP PRAFULLA KU.RATH
WA/650/2019

24 1033/2019 GHUTURAM BAGH-MP M/STANMAY MISHRA
RSA/256/2006

25 1034/2019 GHUTURAM BAGH-MP M/S.MANOJKU.MISHRA
RSA/256/2006

26 1035/2019 GHUTURAM BAGH-MP M/SMANOJKU.MISHRA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

RSA/256/2006
1035/2019
WA/651/2019
1036/2019
RSA/520/2016
1036/2019
WA/653/2019
1037/2019
RSA/520/2016
1037/2019
WA/654/2019
1038/2019
RSA/368/2019
1038/2019
WA/655/2019
1039/2019
RSA/369/2019
1039/2019
WA/657/2019
1040/2019
RSA/369/2019
1040/2019
WA/657/2019
1041/2019
RSA/368/2019
1173/2019
CRLREV/850/2019
1174/2019
CRLREV/851/2019
1175/2019
CRLREV/852/2019
1176/2019
CRLREV/852/2019
1177/2019
CRLREV/853/2019
1178/2019
CRLREV/855/2019
1179/2019
CRLREV/855/2019
1180/2019
CRLREV/856/2019
1181/2019
CRLREV/856/2019
1182/2019
CRLREV/857/2019
1285/2019
BLAPL/10846/2019
1286/2019
BLAPL/10866/2019
1287/2019
BLAPL/9223/2019
1288/2019
BLAPL/10104/2019
1289/2019
BLAPL/10888/2019
1492/2019
CMP/1406/2019
1493/2019
CMP/1408/2019
1494/2019
CMP/1415/2018
1496/2019
CMP/1410/2019

GMR KAMLANGA ENERGY LTD.-MP

JAYASHREE MOHAPATRA-MP

M/S.FAKIRMOHAN INDUSTRIAL TRAINING CENTRE-MP

JAYASHREE MOHAPATRA-MP
DR.PRADEEP KUMAR PANDA-MP
STATE OF ODISHA-MP

SURYA SIKHA YOUTH CLUB-MP

SIBA PRMALLICK@SIBA MALLICK-MP
UNION OF INDIA-MP

SIBA PRMALLICK@SIBA MALLICK-MP
UNION OF INDIA-MP

STATE OF ODISHA-MP

DHIRENDRA KUMAR MALLICK-MP
PREMANANDA BEHERA @ PREMA-MP
SHAKIL AHMAD-MP

SHAKIL AHMAD-MP

RABI NARAYAN NANDA-MP

PARAMA @ PARAMANANDA BEHERA-MP
PARAMA @ PARAMANANDA BEHERA-MP
SADANANDA MURMU-MP
SADANANDA MURMU-MP

UCHHABA DALAPATI-MP

NARENDRA KUMAR MISHAL-MP
JYOTISH NAIK-MP

RAKESH SHARMA-MP

BIRASEN PRADHAN-MP

TAPASWINI PANDA-MP

RANJAN KUMAR SAHOO-MP
CHAITANYA RANA-MP

MINAKSHI MISHRA-MP

SANATAN GURU-MP
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A.P.BOSE

M/S.SUMIT KU.MOHANTY

SOMANATH MISHRA

M/S.SUMIT KU.MOHANTY

JTENDRA KUMAR DIGAL

A.GA.

PRASANNA KUMAR PANDA

ANJAN KUMAR JENA

BIMBISAR DASH

ANJAN KUMAR JENA

BIMBISAR DASH

A.GA.

KISHORE KUMAR JENA

PRASANNA KUMAR MISHRA

PRATYUSHA NAIDU

PRATYUSHA NAIDU

RANJAN KUMAR MOHANTY

AMIT KUMAR NATH

AMIT KUMAR NATH

UDIT RANJAN JENA

UDIT RANJAN JENA

SHANTI PRAKASH MOHANTY

BISIKESAN PRADHAN

S.ROUT

B.B.ROUTRAY

SK.MOHANTY

GOUTAM CHARAN ROUT

ARIJEET MISHRA

MAHESWAR MOHANTY

N.K.SAHU

SOUMYA MISHRA



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

1497/2019
CMP/1411/2019
1498/2019
CMP/1413/2019
1499/2019
CMP/1414/2019
1500/2019
CMP/1416/2019
1501/2019
CMP/1316/2019
1596/2019
FAO/874/2019
1597/2019
FAO/875/2019
1601/2019
FAO/47/2019
1603/2019
FAO/766/2018
1604/2019
FAO/975/2019
1605/2019
FAO/976/2019
1606/2019
FA0O/938/2019
1607/2019
FAO/958/2019
1694/2019
MACA/942/2019
1695/2019
MACA/113/2018
1696/2019
MACA/944/2019
1697/2019
MACA/945/2019
1698/2019
MACA/946/2019
1699/2019
MACA/154/2019
1700/2019
MACA/154/2019
1701/2019
MACA/147/2018
1702/2019
MACA/947/2019
1703/2019
MACA/947/2019
2008/2019
CRLA/931/2019
2009/2019
CRLA/933/2019
2010/2019
CRLA/933/2019
2011/2019
CRLA/933/2019
2012/2019
CRLA/934/2019
2013/2019
CRLA/934/2019
2014/2019
CRLA/934/2019
2015/2019
CRLA/445/2018
2016/2019

MAHESWAR OJHA-MP VIVEKANANDA JENA

SITA ROUT-MP D.P.MOHANTY
SANTI BARDHAN MISHRA-MP D.PMOHANTY
SUJATA PRIYADARSHINI PATTANAIK-MP AMITAV MOHANTY
SHOVITA RAM-MP N.K.SAHU

DIVISIONAL MANAGER, THE ORIENTAL INSURANCE CO.MDBANFCHANDRA NAYAK
DIVISIONAL MANAGER, THE ORIENTAL INSURANCE CO.NIDBIAMREHANDRA NAYAK
PROP./M.D./CHAIRMAN,M/SBHARAT SPICES IMAMNAGARAVIA MOHAN NANDA
BIJAYA KU.DAS-MP M/S.K.K.SWAIN
DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTBAMAAMOHAN MOHANTY
M/S.PLR IMWPL CISE-MP DEBKANTA MOHANTY
THE MANAGER LEGAL, M/S. UNIVERSAL SOMPO G.|.CO. ADAMIRLI KHAN
DIVISIONAL MANAGER, ORIENTAL INSURANCE CO. LTDSWBRAT SATPATHY
NATIONAL INSURANCE CO. LTD.-MP RAMANI RANJAN MOHANTY
MAGMA H.D.I.G.I.CO.LTD.-MP

DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTDMKSN.N.MOHAPATRA
HEMALIN MOHANTY-MP PRADEEP KUMAR MISHRA
DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTDMWRITOSH SINHA
KANCHAN TAREI-MP M/S.SARADA PR.DAS
KANCHAN TAREI-MP M/S.SARADA PR.DAS
G.M.NATIONAL INSURANCE COMPANY LTD.-MP M/S.SAVTRI RATHO
SR.D.M., UNITED INDIA INSURANCE CO. LTD.-MP RAMESH CH.SAHOO(1)
SR.D.M., UNITED INDIA INSURANCE CO. LTD.-MP RAMESH CH.SAHOO(1)
K.DHAMRA REDDY-MP JYOTIRMAYA SAHOO
BISWANATH MINIKA @ BISI-MP BIRAJA PRASANNA DAS
BISWANATH MINIKA @ BISI-MP BIRAJA PRASANNA DAS
BISWANATH MINIKA @ BISI-MP BIRAJA PRASANNA DAS
SUSIL DIGAL @SUSHIL-MP JYOTIRMAYA SAHOO
SUSIL DIGAL @SUSHIL-MP JYOTIRMAYA SAHOO
SUSIL DIGAL @SUSHIL-MP JYOTIRMAYA SAHOO
RAMESH CHANDRA SAHOO-MP SUSANTA KUMAR MISHRA

TAPAN KUMAR MOHANTY-MP SATYABRATA PRADHAN
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90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

CRLA/935/2019
2017/2019
CRLA/936/2019
2018/2019
CRLA/936/2019
2019/2019
CRLA/873/2019
2020/2019
CRLA/937/2019
2021/2019
CRLA/937/2019
2479/2019
CRLM(C/3440/2019
2480/2019
CRLM(C/3443/2019
2481/2019
CRLM(C/3445/2019
2482/2019
CRLMC/3447/2019
2483/2019
CRLM(C/3448/2019
2484/2019
CRLMC/3451/2019
2485/2019
CRLMC/3452/2019
2486/2019
CRLMC/3453/2019
2487/2019
CRLMC/3454/2019
2488/2019
CRLMC/3455/2019
2489/2019
CRLMC/3456/2019
2490/2019
CRLMC/3458/2019
2491/2019
CRLMC/3461/2019
2492/2019
CRLMC/3166/2019
2494/2019
CRLMC/3462/2019
17583/2019
WP(C)/3722/2019
17584/2019
WP(C)/26120/2019
17585/2019
WP(C)/26008/2019
17587/2019
WP(C)/1665/2017
17588/2019
WP(C)/26157/2019
17589/2019
WP(C)/26161/2019
17590/2019
WP(C)/26162/2019
17591/2019
WP(C)/26171/2019
17592/2019
WP(C)/26173/2019
17593/2019
WP(C)/17986/2014
17594/2019
WP(C)/26189/2019

VENKET @ VENKATESWAR HUIKA-MP
VENKET @ VENKATESWAR HUIKA-MP
PANDIT@PAPPU@PRITAM TIWARI-MP
NRUPA RANA-MP

NRUPA RANA-MP

GOURANGA PURTY-MP

SANTOSH KUMAR SAHOO-MP

SANTOSH KUMAR PRADHAN-MP
S.PRAVIN KUMAR@SIRLA PRAVEEN KUMAR-MP
SRI DILU@DILIP PRADHAN-MP
CHAITANYA SAHU-MP

SUDHIR KUMAR DUTTA-MP

SABBIR ALI MANDAL-MP

DEBENDRA BARIK-MP

B.SRINIVAS RAO-MP

DILLIP KUMAR PRADHAN-MP

SUKANTA KUMAR DEY-MP

SUSANTA KUMAR SATPATHY-MP
SAIKAT ALLI@SK.SAUKAT ALLI-MP
SANATAN BEHERA@SANA-MP

BIJOY KUMAR MOHAPATRA-MP
DR.MUKUNDA KESHARI KHADANGA-MP
LAXMI KUMARI HANTALA-MP
GEETAMANI SOREN@MAJHI-MP
SAROJKUMAR BISWAL-MP
ASHAJYOTI@ASHA JYOTI RANASINGH@SINGH-MP
NARENDRO KUMAR CHOUDHARY-MP
CHITTARANJAN PATRO-MP
MANARANJAN PADHI-MP

UMA MAHESWAR SELF-MP

SUBHRANT KUMAR JENA-MP
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HIMANSHU BHUSAN DASH

HIMANSHU BHUSAN DASH

BHARATI DASH

SUSANTA KUMAR TRIPATHY

SUSANTA KUMAR TRIPATHY

PRATAP CHANDRA MISHRA

BISWA PRAKASH DHAL

ANJAN KUMAR BISWAL

PRASANNA KUMAR MISHRA

BAHAN PARIDA

MANAS CHAND

DEEPALI MAHAPATRA

ANIRUDHA DAS

SATYANARAYAN MISHRA

B.B.ROUTRAY

B.B.ROUTRAY

NIBEDITA SAHOO

PRAFULLA CH.BISWAL

M/S.ASHOK KUMAR ROUT

DEVASHISH PANDA

M/SKHIROD K. ROUT

M/S. B.STRIPATHY

MANORANJAN PADHY

M/S.BIJAYA KU.BEHERA

M/S.TRILOCHAN PANIGRAHI

M/S.BISIKESAN PRADHAN

M/S.NEELAKANTHA PANDA

M/S.SHAKTI DATTA TRIPATHY

M.PRATAP @ P.K.MOHAPATRA

MR.R.K.RATH SR.ADV M/S.SATYA KASHYAP

M/S.AANTARYAMI SWAIN



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

17595/2019
WP(C)/26191/2019
17598/2019
WP(C)/23373/2019
17599/2019
WP(C)/22813/2019
17600/2019
WP(C)/26211/2019
17601/2019
WP(C)/26216/2019
17602/2019
WP(C)/17173/2019
17603/2019
WP(C)/26222/2019
17604/2019
WP(C)/26228/2019
17606/2019
WP(C)/9556/2019
17607/2019
WP(C)/26231/2019
17608/2019
WP(C)/26236/2019
17610/2019
WP(C)/26241/2019
17611/2019
WP(C)/20560/2019
17612/2019
WP(C)/25703/2019
17613/2019
WP(C)/26248/2019
17615/2019
WP(C)/26253/2019
17617/2019
WP(C)/25705/2019
17618/2019
WP(C)/26264/2019
17619/2019
WP(C)/20461/2019
17620/2019
WP(C)/9636/2014
17621/2019
WP(C)/13259/2017
17622/2019
WP(C)/13260/2017
17623/2019
WP(C)/26270/2019
17624/2019
WP(C)/26285/2019
17625/2019
WP(C)/26291/2019
17626/2019
WP(C)/13882/2015
17627/2019
WP(C)/26292/2019
17629/2019
WP(C)/4684/2018
17630/2019
WP(C)/26298/2019
17631/2019
WP(C)/26302/2019
17632/2019
WP(C)/26302/2019
17633/2019

TRILOCHAN PUSPALAKA-MP

SUKANT BHATT-MP

KODANDA DAS-MP

PRAMILA BEHERA-MP

BHRAMARABAR NAYAK-MP

PRAKASH MISTRY-MP

SANJIB KUMAR MOHARANA-MP

SOUMENDRA KUMAR PARICHHA-MP

KRUSHNA CHANDRA MAJHI-MP

JANMEJAYA NAIK-MP

BUDHURAM MUNDA-MP

MANGULU MUNDA-MP

DR.ASHOK KUMAR JENA-MP

MAGHA MEHER-MP

GIRISH CHANDRA SAI-MP

SUMITRA PRADHAN-MP

SUSANT NAYAK-MP

UPENDRA MOHAPATRA-MP

RABINDRA KUMAR SAHU-MP

BIRUPAKSHYA RATH-MP

M/S.SUSBASH CHANDRA PUSPALAKA

DAYANANDA MOHAPATRA

M/S.L.MISHRA

M/S.BHAGABAN BEHERA

JM.PATTANAIK

M/S.SAMARENDRA MOHANTY

M/S. BIKRAM CHANDRA GHADEI

M/S.AASHISKUMAR MISHRA

M/S.SK.JOSHI

M/S.SIBA PRASAD PATI

M/S.SUBHRAKANTA MISHRA

M/S.SUBHRAKANTA MISHRA

M/S.SAMIR KUMAR MISHRA

PRONOY MOHANTY

BIRAJA PRASANNA SATAPATHY

M/S.DURY ODHAN MOHAPATRA

M/S.S.K.BHANJADEO

M/S.GANESH PRASAD SAMAL

BRAJA MOHAN SARANGI

M/S.SATYABADI MANTRY

M/S.EAST COAST CONSTRUCTIONS INDUSTRIES LTD.-MRM/S.SANTANU KU.SARANGI

M/S.EAST COAST CONSTRUCTIONS INDUSTRIESLTD.-MRVM/S.SANTANU KU.SARANGI

NIRMAL KUMAR BAL-MP

SUSHANTA SHEKHAR DAS-MP

A.MAHESWAR PATRA-MP

SITARAM DAKUA-MP

SUDHIR KUMAR PRADHAN-MP

ODISHA VIKASH PARISHAD,BBSR-MP

M/S.SHYAM HULLER AND FLOUR MILL-MP

KRUSHNA CHANDRA MISHRA-MP
KRUSHNA CHANDRA MISHRA-MP

SANJAY MUNDA-MP
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M/S.SAMARENDRA MOHANTY

M/SAMITAV DAS

M/S.DIPTI RANJAN BHOKTA

M/S.AJT KU.CHOUDHURY

TUSHAR KUMAR MISHRA

U.C.MISHRA

M/S.DAYANANDA MOHAPATRA

M/STUSAR KUMAR MISHRA

M/S.TUSAR KUMAR MISHRA

M/S.SUBHRAKANTA MISHRA



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/26303/2019
17634/2019
WP(C)/26307/2019
17635/2019
WP(C)/26307/2019
17636/2019
WP(C)/26308/2019
17637/2019
WP(C)/25023/2019
17638/2019
WP(C)/26314/2019
17640/2019
WP(C)/26318/2019
17641/2019
WP(C)/25744/2019
17642/2019
WP(C)/12423/2019
17645/2019
WP(C)/26324/2019
17646/2019
WP(C)/26333/2019
17647/2019
WP(C)/26339/2019
17648/2019
WP(C)/26340/2019
17649/2019
WP(C)/26341/2019
17650/2019
WP(C)/7151/2019
17651/2019
WP(C)/26343/2019
17652/2019
WP(C)/26345/2019
17653/2019
WP(C)/26347/2019
17654/2019
WP(C)/25775/2019
17657/2019
WP(C)/10282/2015
17660/2019
WP(C)/7705/2016
17661/2019
WP(C)/26355/2019
17662/2019
WP(C)/21461/2019
17663/2019
WP(C)/26356/2019
17664/2019
WP(C)/26357/2019
17665/2019
WP(C)/26367/2019
17666/2019
WP(C)/26369/2019
17667/2019
WP(C)/26371/2019
17668/2019
WP(C)/26370/2019
17669/2019
WP(C)/26376/2019
17670/2019
WP(C)/26378/2019
17671/2019
WP(C)/26383/2019

GITANJALI PADHI-MP

GITANJALI PADHI-MP

ASHOK KUMR GIRDHARLAL @GIRIDHAR LAL-MP

M/S. SIDHESWAR RATH

M/S. SIDHESWAR RATH

M/STUSAR KUMAR MISHRA

INDRADHANU MARKET KSHUDRA BYABASA|I SANGHA-MPS.D.N.MOHAPATRA

PRAFULLA KUMAR SAHOO-MP

KANCHAN MALA SAMAL-MP

RAKESH RANJAN MOHANTY-MP

M/SDLFLTD.-MP

SIMANCHAL SUNANI-MP

MERCIAL SENAPATI-MP

ROMANCHAL TEJ-MP

DHARMENDRA MEHER-MP

DEBILAL NAIK-MP

NALINI SWAIN-MP

BIBHUDHENDRA SAHOO-MP

SWARNALATA MAHARANA-MP

BHARAT BHUSAN MUND-MP

RABI MALLIK-MP

ARUN KU.PALAI-MP

SANTOSH KU.SAHOO-MP

PRAMOD KUMAR PANI-MP

PRADYUMNA KUMAR MOHAPATRA-MP

KORADA SATISH KUMAR-MP

M/S.LINGARAJDASH

M/S.SRIKANTA MAHUNTA

M/S.U.C.BEURA

M/S.AADITYA N.DAS

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

M/S.L.K.MOHANTY

SUKANTA KUMAR DALAI

M/S.GY ANESWAR SATPATHY

SUKANTA KUMAR DALAI

M/S.B.N.PANDA

M/SKRUSHNA KU.PATNAIK

M/S.S.DAS

M/S.GOUTAM KU.ACHARYA

M/S.SIDHARTHA DASM/S.PRAFULLA KU RATH

M/S.UPENDRA KUMAR SAMAL

BERHAMPUR TIBETAN WOODEN MARKET ASSOCIATIONAMBK KUMAR PANDA

SUKRU PRIRIBAKA-MP
PRAKASH MANGARAJMP
MADHAB SAHU-MP
MAMATA SWAIN-MP
BIPRA CHARAN GOUDA-MP
PUSPANJALI PATRA-MP

KALPANA MISHRA-MP
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M/S.SANTOSH KUMAR DASH

DEBAJYOTI CHATTERJEE

M/S.JANAKI KANTA MAHAPATRA

M/S.SUBRATA PANDA

DIPTIRANJAN MOHAPATRA

M/S.SIDHARTHA SWAIN

M/S.GOURI MOHAN RATH



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213

214

215

17672/2019
WP(C)/26384/2019
17673/2019
WP(C)/26385/2019
17674/2019
WP(C)/26386/2019
17675/2019
WP(C)/26389/2019
17676/2019
WP(C)/26393/2019
17678/2019
WP(C)/7705/2016
2/2019

TA/19/1999

159/2019
0JC/5004/2002
160/2019
0JC/5005/2002
161/2019
0JC/11734/2001
162/2019
0JC/11735/2001
350/2019
CRLMP/301/2019
352/2019
CRLMP/1207/2019
1033/2019
WA/207/2017
1034/2019
WA/208/2017
1283/2019
BLAPL/7498/2019
1284/2019
BLAPL/5121/2016
1495/2019
CMP/1032/2019
1598/2019
FAO/774/2018
1599/2019
FAO/774/2018
1600/2019
FAO/301/2018
1602/2019
FAO/468/2019
2153/2019
ABLAPL/7465/2018
2154/2019
ABLAPL/13141/2017
2155/2019
ABLAPL/10025/2019
2156/2019
ABLAPL/18756/2017
2157/2019
ABLAPL/15625/2019
2158/2019
ABLAPL/16884/2019
2159/2019
ABLAPL/15114/2019
2160/2019
ABLAPL/15876/2019
2161/2019
ABLAPL/1182/2018
2162/2019

RANJAN KUMAR JENA-MP

NAMITA MANDAL-MP

JANAKI SETHY-MP

SUSANTA KUMAR DEBATA-MP

RASTRIYA GRAMANCHAL SEBA SAMITI-MP

SANTOSH KU.SAHOO-MP

M/S.D.F.T.PVT.LTD-MP

NATIONAL TRADING CO.-MP

NATIONAL TRADING CO.-MP

M/S.NATIONAL TRADING-MP

NATIONAL TRADING CO-MP

URMILA SAMAL-MP

RADHARANI BARIK-MP

MANISH KU. TURAKHIIA-MP

MANISH KU. TURAKHIA-MP

BISHAL MUNDA-MP

BALAKRUSHNA NAIK-MP

MATHURI SAHOO-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ORISSA-MP

STATE OF ODISHA-MP

HYDER KHAN-MP

NARASINGHA BEHERA-MP

PINTU BHOI-MP

MANA BAGH-MP

CHIRANJIT SARKAR-MP

INDRAJT MANDAL@MADAN MANDAL-MP

SUBODH KUMAR GUPTA-MP

BULU ROUT-MP

ABHAYA KUMAR SENAPATI-MP

HEMANTA@HEMANTA KUMAR DALAI-MP
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MILAN KANUNGO

M/S.JK.KHUNTIA

M/S.JK.KHUNTIA

M/S.GOURI MOHAN RATH

M/S.S.D.DAS

M/S.S.DAS

SURYAKANTA DWIBEDI



216

217

218

219

220

221

222

223

224

225

226

227

228

229

230

231

232

233

ABLAPL/1945/2018
2163/2019
ABLAPL/15192/2019
2493/2019
CRLMC/2938/2018
17586/2019
WP(C)/23917/2011
17596/2019
WP(C)/22732/2019
17597/2019
WP(C)/22733/2019
17605/2019
WP(C)/15007/2019
17609/2019
WP(C)/22735/2019
17614/2019
WP(C)/5031/2006
17616/2019
WP(C)/12301/2006
17628/2019
WP(C)/15230/2018
17639/2019
WP(C)/17672/2016
17643/2019
WP(C)/21181/2014
17644/2019
WP(C)/24331/2019
17655/2019
WP(C)/22460/2019
17656/2019
WP(C)/2718/2019
17658/2019
WP(C)/22233/2019
17659/2019
WP(C)/8845/2015
17677/2019
WP(C)/15316/2016

KULU NAYAK-MP

BHUPENDRA BISOI-MP

PRAKASH CH.PUHAN-MP

PURNA CHANDRA MAHALIK-MP

SANTOSH MAHALIK-MP

ODISHA RURAL IMPROVEMENT YOUTH ASSOCIATION (ORIYA)-MP
MAHENDRA DAS-MP

PABITRA KU.SAMAL-MP JYOTIRMAY GUPTA
KHURDA CENTRAL COOP.-MP

R(RAGHUPATRUNI) SATYANARAYAN-MP

RABINDRA KU.PATI-MP

SURENDRA N.PRAMANIK-MP

SRIRAM CHANDRA MISHRA-MP

APOLLO HOSPITAL ENTERPRISES AND PHARMACY EMPLOY EE UNION-MP
MATAJ BEHERA-MP P.RMISHRA
PRADEEP KU.NAYAK-MP

RAMESH CH.MISHRA-MP

TIKESWAR NAIK-MP
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